
ORISSA HIGH COURT

FILING REPORT AS ON :15/09/2021

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT

1 BLAPL/0007934/2021 RABI HARIJAN SATYABRATA MOHANTY 1 JEYPORE SADAR /97 /2021

VS VS ()

STATE OF ODISHA //

2 BLAPL/0007935/2021 KALANTA BHOI AKSHAYA KUMAR SAHOO SINAPALI /34 /2019

VS VS ()

STATE OF ODISHA //

3 BLAPL/0007936/2021 BIKASH NAG JAGABANDHU SAHU GOCHHAPADA /66 /2021

VS VS ()

STATE OF ODISHA //

4 BLAPL/0007937/2021 BIDHAN MIRDHA PRASANTA KUMAR NANDA KALIMELA /166 /2019

VS VS ()

STATE OF ODISHA //

5 BLAPL/0007938/2021 ABDUL GANI JAGABANDHU SAHU KHAPRAKHOL /128 /2021

VS VS ()

STATE OF ODISHA //

6 BLAPL/0007939/2021 KALPATARU BHOI SUSANT KUMAR BARAL NIALI /21 /2017

VS VS ()

STATE OF ODISHA //

7 BLAPL/0007940/2021 BHALA @ BIPINI SENAPATI BISHNU PRASAD PRADHAN PURI SADAR /209 /2018

VS VS ()

STATE OF ODISHA //

8 BLAPL/0007941/2021 KUNAL SINGH YADAV SATYA RANJAN MULIA MAHILA PS SAMBALPUR /2 /2020

VS VS ()

STATE OF ODISHA //

9 BLAPL/0007942/2021 BISWAJEET LENKA @ MUNA SAMARENDRA BAHADUR NIALI /225 /2021

VS VS ()

STATE OF ODISHA //

10 BLAPL/0007943/2021 PRAKASH NAYAK PRASANTA KUMAR PANDA GOCHHAPADA /56 /2021

VS VS ()

STATE OF ODISHA //

11 BLAPL/0007944/2021 SUNIL DAS@ GOUDA@ BEHERA ARIJEET MISHRA KORAPUT SADAR /143 /2020

VS VS ()

STATE OF ODISHA //
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12 BLAPL/0007945/2021 NRUSIHA MAJHI SURYAKANTA DWIBEDI CHANDAHANDI /61 /2021

VS VS ()

STATE OF ODISHA //

13 BLAPL/0007946/2021 CHAMPESWAR MALLICK AMULYA RATNA PANDA  / /0

VS VS ()

STATE OF ODISHA //

14 BLAPL/0007947/2021 DEBENDRA NAG@ VELKU ARIJEET MISHRA JEYPORE TOWN /158 /2021

VS VS ()

STATE OF ODISHA //

15 BLAPL/0007948/2021 SUDAM @ GOBINDA AJAGALA BHARAT BHUSAN ROUTRAY BUDEN /85 /2021

VS VS ()

STATE OF ODISHA //

16 BLAPL/0007949/2021 HARIBALA GHIURIA ARIJEET MISHRA KUNDRA /36 /2021

VS VS ()

STATE OF ODISHA //

17 BLAPL/0007950/2021 DAITARI SISHA RAJIB LOCHAN PATTNAIK CHITRAKONDA /107 /2021

VS VS ()

STATE OF ODISHA //

18 BLAPL/0007951/2021 DILBAI SUNA SARAT KUMAR JENA  / /0

VS VS ()

STATE OF ODISHA //

19 BLAPL/0007952/2021 ASHOK KUMAR NAYAK BISWAJIT PASAYAT MANCHESWAR P.S. /363 /2020

VS VS ()

STATE OF ODISHA //

20 BLAPL/0007953/2021 SUDAM SETH BHARAT BHUSAN ROUTRAY ATTABIRA /117 /2021

VS VS ()

STATE OF ODISHA //

21 BLAPL/0007954/2021 GHADUA KIRISANI ARIJEET MISHRA BOIPARIGUDA /114 /2021

VS VS ()

STATE OF ODISHA //

22 BLAPL/0007955/2021 BIKRAM DURIA PRASANTA KUMAR NANDA POTTANGI /37 /2021

VS VS ()

STATE OF ODISHA //

23 BLAPL/0007956/2021 ARIAN ROUT@ SIPU SAMARENDRA BAHADUR NIALI /225 /2021
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VS VS ()

STATE OF ODISHA //

24 BLAPL/0007957/2021 RASHMI RANJAN BHOI SUMIT SEKHAR PATTANAIK BALIPATNA /132 /2018

VS VS ()

STATE OF ODISHA //

25 BLAPL/0007958/2021 SARAT CHANDRA BARIK RAMANI KANTA PATTANAIK  / /0

VS VS ()

STATE OF ODISHA //

26 BLAPL/0007959/2021 DAKA SABAR JYOTIRMAYA SAHOO POLASARA PS /12 /2020

VS VS ()

STATE OF ODISHA //

27 BLAPL/0007960/2021 DHANAPATI NAG SATYABRATA MOHANTY 1 JEYPORE MAHILA /2 /2021

VS VS ()

STATE OF ODISHA //

28 BLAPL/0007961/2021 PRAKASH BAGARTI AMULYA RATNA PANDA  / /0

VS VS ()

STATE OF ODISHA //

29 BLAPL/0007962/2021 BIDYADHARA DASH JUGALA KISHORE PANDA CHAMPUA /120 /2017

VS VS ()

STATE OF ODISHA //

30 BLAPL/0007963/2021 MD.KALAMUDDIN DHIRENDRA KU. MOHAPATRA HEMGIR /170 /2021

VS VS ()

STATE OF ODISHA //

31 BLAPL/0007964/2021 PAULA PANI MANASH CHAND MOHANA /129 /2020

VS VS ()

STATE OF ODISHA //

32 BLAPL/0007965/2021 JATIN KUMAR BEHERA @ GUDU BHAI AJIT KUMAR MOHANTY MOHANA /133 /2021

VS VS ()

STATE OF ODISHA //

33 BLAPL/0007966/2021 BHUPENDRA SAHU JAGABANDHU SAHU GOCHHAPADA /66 /2021

VS VS ()

STATE OF ODISHA //

34 BLAPL/0007967/2021 ALOKA SANA GOPINATH MISHRA M.V.79 /75 /2020

VS VS ()
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STATE OF ODISHA //

35 BLAPL/0007968/2021 DILLIP KUMAR SAHOO@SAHU@LITU BISWAJIT MOHANTY PHIRINGIA /73 /2020

VS VS ()

STATE OF ODISHA //

36 BLAPL/0007969/2021 KANDHA MALLICK SURYAKANTA DASH KHALLIKOTE /492 /2021

VS VS ()

STATE OF ODISHA //

37 BLAPL/0007970/2021 RAJEEB DIGAL @ RAJIB DIGAL SURYAKANTA DWIBEDI PHULBANI SADAR /104 /2020

VS VS ()

STATE OF ODISHA //

38 BLAPL/0007971/2021 BIJAYA BISHOYI @ BIJAY BISHOI BIJAY KUMAR BEHERA GOSANINUAGAM /83 /2021

VS VS ()

STATE OF ODISHA //

39 BLAPL/0007972/2021 P.RAJU BIJAY KUMAR BEHERA GANJAM PS /97 /2021

VS VS ()

STATE OF ODISHA //

40 BLAPL/0007973/2021 BABILION PANGI TUKUNA KUMAR MISHRA JEYPORE TOWN /168 /2021

VS VS ()

STATE OF ODISHA //

41 BLAPL/0007974/2021 GEDU @ MANOJ KUMAR SAHU @ SAHOO AMULYA RATNA PANDA SAHADEV KHUNTA /197 /2021

VS VS ()

STATE OF ODISHA //

42 BLAPL/0007975/2021 PRATAP MANDAL GOPINATH MISHRA MOTU /44 /2021

VS VS ()

STATE OF ODISHA //

43 BLAPL/0007976/2021 SUDAM PUJARI AMULYA RATNA PANDA JEYPORE SADAR /7 /2021

VS VS ()

STATE OF ODISHA //

44 BLAPL/0007977/2021 TILA HANTAL MAMATA MISHRA MUDULIPODA /39 /2020

VS VS ()

STATE OF ODISHA //

45 BLAPL/0007978/2021 FAKIRA BEHERA @ PHAKIR BEHERA SURYAKANTA DWIBEDI G.UNDYAGIRI /15 /2020

VS VS ()

STATE OF ODISHA //

Page 4/62



ORISSA HIGH COURT

FILING REPORT AS ON :15/09/2021

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT

46 BLAPL/0007979/2021 SUBASH MISHRA TAPOBANTA BARIK  / /0

VS VS ()

STATE OF ODISHA //

47 BLAPL/0007980/2021 SUSANTA MALLIK@SUKUTA ARIJEET MISHRA KUAKHIA /127 /2021

VS VS ()

STATE OF ODISHA //

48 BLAPL/0007981/2021 BABULI@ GANGADHAR PANI MD.G.MADANI BANSADA /235 /2021

VS VS ()

STATE OF ODISHA //

49 BLAPL/0007982/2021 KARTIK CHANDRA MAJHI @ KARTIK MAJHI SURYAKANTA DWIBEDI BAISINGA /152 /2021

VS VS ()

STATE OF ODISHA //

50 BLAPL/0007983/2021 ASHU BIBI SURYAKANTA DASH SAHADEV KHUNTA /247 /2021

VS VS ()

STATE OF ODISHA //

51 BLAPL/0007984/2021 NIRANJAN JENA CHHABI BEHERA  / /0

VS VS ()

STATE OF ODISHA //

52 BLAPL/0007985/2021 RABINDRA PRADHAN SOUBHAGYA KU. DASH  / /0

VS VS ()

STATE OF ODISHA //

53 BLAPL/0007986/2021 TARINI BISHOYI GOPAL KRISHNA NAYAK BADAGADA /101 /2018

VS VS ()

STATE OF ODISHA //

54 BLAPL/0007987/2021 HIMANSHU NAYAK PRADEEP KUMAR PRADHAN JAGATPUR /2 /2021

VS VS ()

STATE OF ODISHA //

55 BLAPL/0007988/2021 CHAGALA@ ANIL MALLICK ASIT KU. JENA TALASARI MARINE /68 /2021

VS VS ()

STATE OF ODISHA //

56 BLAPL/0007989/2021 CHHABILAL PARI JAGANNATH KAMILA DHARAMGARH /70 /2019

VS VS ()

STATE OF ODISHA //

57 BLAPL/0007990/2021 CHAKA @ CHAKRADHAR @ PRAHALLAD NAYAK @ SAHOOJAGANNATH KAMILA MARINE CHUDAMANI /36 /2018
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VS VS ()

STATE OF ODISHA //

58 BLAPL/0007991/2021 GOPAL KRUSHNA @ GOPAL JENA DURGA PRASAD PATTANAIK KAMARDA /85 /2021

VS VS ()

STATE OF ODISHA //

59 BLAPL/0007992/2021 TATUA @ CHANDRA SEKHAR DAS DURGA PRASAD PATTANAIK SORO /247 /2021

VS VS ()

STATE OF ODISHA //

60 BLAPL/0007993/2021 TASLIM KHAN ASWINI KUMAR MISHRA (3) FATEGARH /148 /2021

VS VS ()

STATE OF ODISHA //

61 BLAPL/0007994/2021 RANJAN SAGARIA TIRTH KUMAR SAHU KOTPAD /89 /2021

VS VS ()

STATE OF ODISHA //

62 BLAPL/0007995/2021 RINTU TAREI SURYAKANTA DASH SAHADEV KHUNTA /247 /2021

VS VS ()

STATE OF ODISHA //

63 BLAPL/0007996/2021 JATAN KUMAR MAJHI BIRENDRA KU PARDHI KARANJIA /208 /2021

VS VS ()

STATE OF ODISHA //

64 BLAPL/0007997/2021 LACHHMAN HONHANGA SUBRATA PANDA KEONJHAR SADAR /62 /2020

VS VS ()

STATE OF ODISHA //

65 BLAPL/0007998/2021 SAFIYAT KHAN @ BAIDYA JAGABANDHU SAHU TUSRA /103 /2021

VS VS ()

STATE OF ODISHA //

66 BLAPL/0007999/2021 MAHANA DIBAKA@ MAHESWAR DIBAKA S.S.RAY 2 CHANDRAPUR /44 /2020

VS VS ()

STATE OF ODISHA //

67 BLAPL/0008000/2021 JHAMPURA@ SURESH PARIDA BIPIN KUMAR NAYAK DELANGA /131 /2018

VS VS ()

STATE OF ODISHA //

68 BLAPL/0008001/2021 BRITISH @ ASHOK SASINI JITENDRA KUMAR BEHERA BURLA /601 /2020

VS VS ()
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STATE OF ODISHA //

69 BLAPL/0008002/2021 SK. MOHAMMAD MAHASIN ASHOK KUMAR ROUT  / /0

VS VS ()

STATE OF ODISHA //

70 BLAPL/0008003/2021 MAHESWAR@ MAHENDER KUMAR BISWAJIT RANJAN TRIPATHY  / /0

VS VS ()

UNION OF INDIA(NCB) //

71 BLAPL/0008004/2021 GHASI SABAR AMLAN SHAKTI PAUL CAPITAL P.S. /419 /2021

VS VS ()

STATE OF ODISHA //

72 BLAPL/0008005/2021 BAPUNI DIGAL@ BAPI SUJATA JENA BALLIGUDA /45 /2021

VS VS ()

STATE OF ODISHA //

73 BLAPL/0008006/2021 PAPU @ AMAR NATH TIWARI SURESH KUMAR JENA JAJPUR TOWN /199 /2021

VS VS ()

STATE OF ODISHA //

74 BLAPL/0008007/2021 RAJ KISHORE NAYAK @ RAJIB BISHNU PRASAD PRADHAN BANAPUR P.S. /188 /2021

VS VS ()

STATE OF ODISHA //

75 BLAPL/0008008/2021 JADUMANI SABAR BIJAYA KUMAR BEHERA (1) KHARIAR /145 /2019

VS VS ()

STATE OF ODISHA //

76 BLAPL/0008009/2021 PITABASH SAHU PRADEEP KU MOHAPATRA CHHENDIPADA /330 /2021

VS VS ()

STATE OF ODISHA //

77 BLAPL/0008010/2021 SAILESH PANDEY SACHIDANANDA PADHEE BHATILI /54 /2017

VS VS ()

STATE OF ODISHA //

78 BLAPL/0008011/2021 BAURI DEHURY@ LAXMIDHAR BRAJA KISHOR NAYAK JENAPUR /200 /2019

VS VS ()

STATE OF ODISHA //

79 BLAPL/0008012/2021 NITIN DALEI ANIRUDHA DAS KEGAON /5 /2021

VS VS ()

STATE OF ODISHA //
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80 BLAPL/0008013/2021 JALIN CHATAR SMRUTI RANJAN MOHAPATRA JODA /54 /2021

VS VS ()

STATE OF ODISHA //

81 BLAPL/0008014/2021 DEBASISH BHOI@ BAPI SATYABRATA MOHANTY 1 BHANJANAGAR /168 /2009

VS VS ()

STATE OF ODISHA //

82 BLAPL/0008015/2021 BHAGABANA PATEL SMRUTI RANJAN MOHAPATRA JHARSUGUDA /196 /2021

VS VS ()

STATE OF ODISHA //

83 BLAPL/0008016/2021 MANOJ KUMAR SINGH BIJAYA KUMAR RAGADA  / /0

VS VS ()

UNION OF INDIA //

84 BLAPL/0008017/2021 PRATAP KUMAR BISWAL TUSHAR KANTI SATAPATHY EOW,BHUBANESWAR /16 /2019

VS VS ()

STATE OF ODISHA //

85 BLAPL/0008018/2021 NILA PATTANAIK@ PATNAYAK PRASANTA KUMAR NANDA CHANDRASEKHARPUR /307 /2021

VS VS ()

STATE OF ODISHA //

86 BLAPL/0008019/2021 GURUDEBA SAHU@ GURUDEV SAHU DEVASHIS PANDA BANGOMUNDA /110 /2020

VS VS ()

STATE OF ODISHA //

87 BLAPL/0008020/2021 MADAN HANTAL AMULYA RATNA PANDA JEYPORE SADAR /7 /2021

VS VS ()

STATE OF ODISHA //

88 BLAPL/0008021/2021 SK.MOHAMMAD AMULYA RATNA PANDA MARINE PS AT BALARAMGADI /3 /2021

VS VS ()

STATE OF ODISHA //

89 BLAPL/0008022/2021 SAMARA BHAJ MAMATA MISHRA MUDULIPODA /58 /2019

VS VS ()

STATE OF ODISHA //

90 BLAPL/0008023/2021 AMAL SETH YUVRAJ PAREKH BHANJANAGAR /64 /2020

VS VS ()

STATE OF ODISHA //

91 BLAPL/0008024/2021 MAGUNI CHARAN SAHOO SMRUTI RANJAN ROUT ATHGARH /178 /2014
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VS VS ()

STATE OF ODISHA //

92 BLAPL/0008025/2021 MANDARADA SRINIBAS RAO BISWAJIT RANJAN TRIPATHY KASINAGAR /9 /2012

VS VS ()

STATE OF ODISHA //

93 BLAPL/0008026/2021 SATYANARAYAN CHHATRIA R.N.BISWAL KESINGA /236 /2021

VS VS ()

STATE OF ODISHA //

94 BLAPL/0008027/2021 ACHYUTA SWAIN SATYABRATA PANDA PURUNAKATAK /71 /2018

VS VS ()

STATE OF ODISHA //

95 BLAPL/0008028/2021 NAKULA PRADHAN AMITAV TRIPATHY SARANAKUL /58 /2021

VS VS ()

STATE OF ODISHA //

96 BLAPL/0008029/2021 DEEPAK CHOUDHURY RAJJEET ROY PADMAPUR /73 /2021

VS VS ()

STATE OF ODISHA //

97 BLAPL/0008030/2021 RAJU@ RAJKISHORE NAYAK PRASANTA KUMAR SAHOO KAMAKHYANAGAR /286 /2021

VS VS ()

STATE OF ODISHA //

98 BLAPL/0008031/2021 CHINTAMANI KULESIKA R.N.BISWAL LANJIGARH /43 /2021

VS VS ()

STATE OF ODISHA //

99 BLAPL/0008032/2021 CHANDAN KUMAR CHOUDHARY SHIB SHANKAR MOHANTY KORAPUT TOWN /182 /2021

VS VS ()

STATE OF ODISHA //

100 BLAPL/0008033/2021 ARUN LAKHWA @ LAKHUA SUSIL KUMAR PATTNAIK KOIDA /98 /2020

VS VS ()

STATE OF ODISHA //

101 BLAPL/0008034/2021 DEBASIS KABI RAJJEET ROY KAMARDA /85 /2021

VS VS ()

STATE OF ODISHA //

102 BLAPL/0008035/2021 JAYANTA JENA RAJJEET ROY KAMARDA /85 /2021

VS VS ()
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STATE OF ODISHA //

103 BLAPL/0008036/2021 BARENDRA GIRI@ BAPI RAJJEET ROY KAMARDA /85 /2021

VS VS ()

STATE OF ODISHA //

104 BLAPL/0008037/2021 RUKESH NAIK J.N.PANDA KESINGA /237 /2021

VS VS ()

STATE OF ODISHA //

105 BLAPL/0008038/2021 LABANI SETHI TUKUNA KUMAR MISHRA  / /0

VS VS ()

STATE OF ODISHA //

106 BLAPL/0008039/2021 BIKRAM KHAMARI PRASANT KU JENA JUNAGARH /440 /2017

VS VS ()

STATE OF ODISHA //

107 BLAPL/0008040/2021 SATYANARAYAN ACHRYA ACHYUTANANDA PATTANAIK SABARANG /187 /2021

VS VS ()

STATE OF ODISHA //

108 BLAPL/0008041/2021 LILABATI KHUSWAHA ANIRUDHA DAS TIKIRI /86 /2021

VS VS ()

STATE OF ODISHA //

109 BLAPL/0008042/2021 SUKHAL BAITHA ANIRUDHA DAS TIKIRI /86 /2021

VS VS ()

STATE OF ODISHA //

110 BLAPL/0008043/2021 AJAY DAS ACHYUTANANDA PATTANAIK SABARANG /187 /2021

VS VS ()

STATE OF ODISHA //

111 CMAPL/0000231/2021 E.S.I.C. AMARENDRA PRASAD RAY  / /

VS VS ()

MANIK CHAND MAHESWARI //

112 CMAPL/0000232/2021 MANOJ KUMAR NAIK AJIT KUMAR TRIPATHY  / /

VS VS ()

JAMINIKANTA SETH //

113 CMAPL/0000233/2021 ANISH FATMA ADV.  / /

VS VS ()

USMAN KHAN //
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114 CMAPL/0000234/2021 BIMBADHAR SWAIN A.B.PARIDA  / /

VS VS ()

PRAHALLAD SWAIN //

115 CMP/0000485/2021 RAM CHANDRA TUDU SARADA PRASAD DASH  / /

VS VS ()

RAMJIT TUDU //

116 CMP/0000486/2021 SUNDARAM HOME FINACE LTD. NALINI KANTA DASH  / /

VS VS ()

SUNANDA DASH //

117 CMP/0000487/2021 SABITRI PANDA SATRUGHNA DASH (A)  / /

VS VS ()

BHAGABAN SWAIN //

118 CMP/0000488/2021 SABITRI PANDA SATRUGHNA DASH (A)  / /

VS VS ()

BHAGABAN SWAIN //

119 CMP/0000489/2021 LAXMI DEBI @ LAXMI DEBATA KEDARNATH PARIDA  / /

VS VS ()

USHARANI DAS //

120 CMP/0000490/2021 SURESH KUMAR PANDA MRITUNJAY BANERJEE  / /

VS VS ()

BASANTI PANDA //

121 CMP/0000491/2021 MAMATA MOHANTY DIPALI MOHAPATRA  / /

VS VS ()

PRAMEELA DAS //

122 CONTAC/0000009/2021 RITANJALI BINDHANI ADV  / /

VS VS ()

BISHNU PRASAD MISHRA, IAS //

123 CONTC/0005517/2021 LAXMINARAYAN SEVA PRATISTHAN ADV.  / /

VS VS ()

PRADIPTA KUMAR MOHAPATRA,COMMNR. CUM SECY.,H AND F.W DEPT. //

124 CONTC/0005518/2021 SHANTANU KUMAR SAHU ADV.  / /

VS VS ()

SATYABRATA SAHU,IAS //

125 CONTC/0005519/2021 BIRANCHI KSHETI ADV  / /
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VS VS ()

SATYABRATA SAHU, IAS //

126 CONTC/0005520/2021 BALISTHA SAHU ADV.  / /

VS VS ()

SATYABRATA SAHU,IAS //

127 CONTC/0005521/2021 KAMALA KANTA PANIGRAHI ADV  / /

VS VS ()

SATYABRATA SAHU, IAS //

128 CONTC/0005522/2021 NANDALAL BISWAL ADV.  / /

VS VS ()

SATYABRATA SAHU,IAS //

129 CONTC/0005523/2021 AJIT KUMAR SAHU ADV  / /

VS VS ()

SATYABRATA SAHU, IAS //

130 CONTC/0005524/2021 DR. SAUMYA DARSAN MOHANTY PRAFULLA KUMAR RATH  / /

VS VS ()

VINEET MOHAN GUPTA, CHAIMAN, J.R.G EDU TRUST //

131 CONTC/0005525/2021 SANTOSH KUMAR SETHI ADV  / /

VS VS ()

SATYABRATA SAHU, IAS //

132 CONTC/0005526/2021 SWARNALATA TRIPATHY ADV  / /

VS VS ()

SATYABRATA  SAHU, IAS //

133 CONTC/0005527/2021 SHARAT CHANDRA PATRA ADV  / /

VS VS ()

G.MATHI VATHANAN, IAS //

134 CONTC/0005528/2021 M.SUDARSAN RAO ADV  / /

VS VS ()

PROF.D.N.RAO, THE DIRECTOR, MANAGING TRUSTEE, JITM. //

135 CONTC/0005529/2021 RITANJALI BINDHANI ADV  / /

VS VS ()

BISHNU PRASAD MISHRA, IAS //

136 CONTC/0005530/2021 NARAYAN MALIK PABITRA KUMAR BEHERA  / /

VS VS ()
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AMRIT RUTU RAJ, IAS //

137 CONTC/0005531/2021 HRUSIKESH NATH KISHORE KUMAR JENA  / /

VS VS ()

SANGRAM KISHORE MOHAPATRA, THE COLLECTOR, JAGATSINGHPUR //

138 CONTC/0005532/2021 JAGAMOHAN TRIPATHY ADV.  / /

VS VS ()

SPECIAL LAND ACQUISITION OFFICER //

139 CONTC/0005533/2021 PARIMAL DHARA ADV  / /

VS VS ()

AMRIT RUTURAJ, AT PRESENT, COLLECTOR CUM C.E.O //

140 CONTC/0005534/2021 KAMINI MAHAKUL ADV.  / /

VS VS ()

PRADIPTA KUMAR MOHAPATRA, IAS //

141 CONTC/0005535/2021 SARMILA PATTANAYAK GOURI MOHAN RATH  / /

VS VS ()

DR. SANJUKTA SAHOO //

142 CONTC/0005536/2021 MD.MASOOD AKRAM AMIT PRASAD BOSE  / /

VS VS ()

ALOK KUMAR PATEL //

143 CONTC/0005537/2021 SURENDRA KUMAR ADV.  / /

VS VS ()

ANU GARG, I.A.S. //

144 CONTC/0005538/2021 RAJ KISHORE ROUT ROHIT RANJAN RAY  / /

VS VS ()

PRADEEP KUMAR DASH //

145 CONTC/0005539/2021 BIREN KUMAR SAMAL ADV  / /

VS VS ()

SATYABRATA SAHOO, IAS //

146 CONTR/0000054/2021 GOKULA JENA BISHNU CHARAN SAHU (1)  / /0

VS VS ()

CHARA SINGH MINA, S.P., BHADRAK //

147 CRLA/0000481/2021 RAMAKRUSHNA SAHOO SURYAKANTA DWIBEDI JALESWAR /108 /2021

VS VS SPL.JUDGE,BALASORE(Baleshwar)

STATE OF ORISSA Spl/0000081/2021
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148 CRLA/0000482/2021 BISWAJIT SAHOO MANOJ KUMAR PANDA MUDULIPODA /10 /2019

VS VS ()

STATE OF ODISHA //

149 CRLA/0000483/2021 CHITTAN @ CHITTARANJAN BEHERA PANCHANAN PANIGRAHI KAMAKHYANAGAR /221 /2021

VS VS ()

STATE OF ODISHA //

150 CRLA/0000484/2021 DILLIP@ SUSANTA KUMAR SAHU MANAS CHAND RAMACHANDAPUR /55 /2021

VS VS ()

STATE OF ODISHA //

151 CRLA/0000485/2021 ARUN NAG SUSHANTA KUMAR JOSHI BANGOMUNDA /59 /2021

VS VS ()

STATE OF ODISHA //

152 CRLMA/0000209/2021 AMARA KUMAR BEHERA DIGAMBARA MISHRA KORAPUT VIGILANCE /9 /2017

VS VS ()

STATE OF ODISHA //

153 CRLMA/0000210/2021 AMARA KUMAR BEHERA DIGAMBARA MISHRA KORAPUT VIGILANCE /8 /2017

VS VS ()

STATE OF ODISHA //

154 CRLMC/0001617/2021 LALU PAIK JUGALA KISHORE PANDA MATHILI /138 /2020

VS VS ()

STATE OF ODISHA //

155 CRLMC/0001618/2021 SADANANDA BEHERA BIJAYANANDA DASH BHADRAK RURAL /239 /2012

VS VS ()

STATE OF ODISHA //

156 CRLMC/0001619/2021 ANITA PARIDA BIJAYA KUMAR SAHOO ITAMATI /105 /2015

VS VS ()

STATE OF ODISHA //

157 CRLMC/0001620/2021 SAMBHU @ SAMBHUNATH SAHOO BISWARANJAN DALAI ATHGARH /173 /2017

VS VS ()

STATE OF ODISHA //

158 CRLMC/0001621/2021 HEMSAGAR MAREI BIJAYA KUMAR RAGADA AINTHAPALI /272 /2019

VS VS ()

STATE OF ODISHA //

159 CRLMC/0001622/2021 SURESH KUMAR NAYAK PARTHA SARATHI NAYAK BINJHARPUR /54 /2020
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VS VS ()

STATE OF ODISHA //

160 CRLMC/0001623/2021 BADAL @ SANGRAM BEURA TRILOCHAN BARIK NEMALO /94 /2012

VS VS ()

STATE OF ODISHA //

161 CRLMC/0001624/2021 NIRMAL CHANDRA PRADHAN AMARENDRA DAS CUTTACK VIGILANCE /75 /2010

VS VS ()

STATE OF ODISHA(VIG.) //

162 CRLMC/0001625/2021 BASANTI PRADHAN AMARENDRA DAS CUTTACK VIGILANCE /75 /2010

VS VS ()

STATE OF ODISHA(VIG.) //

163 CRLMC/0001626/2021 SIBA PRASAD MIRDHA @ SHIBAPARSADA MIRDHABIKRAM PRATAP DAS LAKHANA /25 /2019

VS VS ()

STATE OF ODISHA //

164 CRLMC/0001627/2021 GURIE DEO @ GUDDU @ MADU H.N.MOHAPATRA PURI SADAR /88 /2012

VS VS ()

STATE OF ODISHA //

165 CRLMC/0001628/2021 VINOD KUMAR DEVASHIS PANDA BHUBANESWAR VIGILANCE /8 /2005

VS VS ()

STATE OF ODISHA(VIG.) //

166 CRLMC/0001629/2021 BABUNI @ RASHMI RANJAN SWAIN MANAS CHAND  / /0

VS VS ()

STATE OF ODISHA //

167 CRLMC/0001630/2021 VINOD KUMAR DEVASHIS PANDA BHUBANESWAR VIGILANCE /50 /2007

VS VS ()

STATE OF ODISHA(VIG.) //

168 CRLMC/0001631/2021 ARJUN HANTAL DIPTI RANJAN BHOKTA CHITRAKONDA /67 /2020

VS VS ()

STATE OF ODISHA //

169 CRLMC/0001632/2021 SOUMYA RANJAN MEHER ASHOK KUMAR MISRA PATNAGARH /265 /2020

VS VS ()

STATE OF ODISHA //

170 CRLMC/0001633/2021 RABINDRANATH SAHOO DIPTI RANJAN BHOKTA FATEGARH /2 /2016

VS VS ()
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STATE OF ODISHA //

171 CRLMC/0001634/2021 SWARAJ CHOUDHRY JITENDRA KUMAR CHHOTARAY  / /0

VS VS ()

STATE OF ODISHA //

172 CRLMC/0001635/2021 SUNA @ SWARNAPRAVA SWAIN DEBASIS MISHRA RAMACHANDAPUR /69 /2011

VS VS ()

STATE OF ODISHA //

173 CRLMC/0001636/2021 SUSILA TIWARI BISWAJIT PASAYAT INFOCITY PS /110 /2019

VS VS ()

STATE OF ODISHA //

174 CRLMP/0001625/2021 RASHMITA NAIK JAGANNATH KAMILA  / /0

VS VS ()

STATE OF ODISHA //

175 CRLMP/0001626/2021 KANCHAN BHOI RABI NARAYAN MOHANTY  / /0

VS VS ()

STATE OF ODISHA //

176 CRLMP/0001627/2021 MAMINA BHOI RABI NARAYAN MOHANTY KHANDAGIRI P.S. /366 /2021

VS VS ()

STATE OF ODISHA //

177 CRLMP/0001628/2021 MAMINA BEHERA RABI NARAYAN MOHANTY  / /0

VS VS ()

STATE OF ODISHA //

178 CRLMP/0001629/2021 SWETANG PATTNAIK DEEPAK KUMAR MOHAPATRA OLATPUR /26 /2015

VS VS ()

STATE OF ODISHA //

179 CRLMP/0001630/2021 DEBENDRANATH BEHERA RAJIB BIHARI MISHRA  / /0

VS VS ()

STATE OF ODISHA //

180 CRLMP/0001631/2021 NALINI SRINIVASA PENUMALLA DURGA CHARAN MOHANTY  / /0

VS VS ()

SHALINI MAHAPATRA //

181 CRLMP/0001632/2021 AMIT KUMAR RAY@ ROY RAKESH KUMAR ROUTRAY  / /0

VS VS ()

STATE OF ODISHA //
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182 CRLMP/0001633/2021 SARATHI PATRA BIRENDRA KUMAR PARHI  / /0

VS VS ()

STATE OF ODISHA //

183 CRLMP/0001634/2021 PABITRA ROUTRAY SIDHARTHA DAS  / /0

VS VS ()

STATE OF ODISHA //

184 CRLMP/0001635/2021 TIRTHABASI BAG J.N.PANDA  / /0

VS VS ()

STATE OF ODISHA //

185 CRLREV/0000343/2021 SUSHANT PRADHAN@ SUSANTA PRADHAN ADITI HOTA CHHENDIPADA /91 /2015

VS VS ()

STATE OF ODISHA //

186 FAO/0000188/2021 STATE OF ODISHA PUSHPSRAJ BHARADWAJ(ADDL. STANDING COUNSEL) / /

VS VS ()

BASUDEV DAS //

187 MACA/0000325/2021 GOPAL KISHAN B.N.SAMANTARAY  / /

VS VS ()

PRASANTA KUMAR ROUTRAY //

188 RFA/0000003/2021 MANOJ KUMAR NAIK AJIT KUMAR TRIPATHY  / /

VS VS ()

JAMINIKANTA SETH //

189 RPFAM/0000063/2021 SRIHARI MAHANTA TANMAY MISHRA  / /

VS VS JUDGE FAMILY COURT, BARIPADA(Mayurbhanj)

DAMAYANTI MOHANTA Crp/0000899/2013

190 RSA/0000098/2021 SAROJINI SAHOO PRASANNA KUMAR RATH  / /

VS VS ()

GANESWAR SAHOO //

191 WA/0000720/2021 SABITA BEHERA SRINIBASH SATAPATHY  / /

VS VS ()

STATE OF ORISSA //

192 WA/0000721/2021 MANAGEMENT IN CHARGE CUM-DY. REGISTRAR COOPERATIVE SOCIETIESPRABIR KUMAR RAY  / /

VS VS ()

RAJDEEP PADHIARY //

193 WA/0000722/2021 DAYANIDHI SWAIN HARA PRASAD RATH  / /
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VS VS ()

STATE OF ODISHA //

194 WA/0000723/2021 STATE OF ODISHA MANOJ KUMAR KHATUA, A.G.A.  / /

VS VS ()

TAPAS KUMAR PATI //

195 WP(C)/0028551/2021 BASUDEV KAR DEBASIS BISWAL  / /

VS VS ()

STATE OF ODISHA //

196 WP(C)/0028552/2021 SATYANARAYAN MUKHI SATYAJIT MUKHERJEE  / /

VS VS ()

STATE OF ODISHA //

197 WP(C)/0028553/2021 BHOJRAJ SINGH PRASANTA KU SATAPATHY  / /

VS VS ()

KAINTA BAGH //

198 WP(C)/0028554/2021 SWARANA MARNDI ANJAN KUMAR BISWAL  / /

VS VS ()

STATE OF ODISHA //

199 WP(C)/0028555/2021 KANHU CHARAN MISHRA BAIBASWATA PANIGRAHI  / /

VS VS ()

STATE OF ODISHA //

200 WP(C)/0028556/2021 GOBINDA BISOI SITANSU MOHAN SINGH  / /

VS VS ()

R.T.O., CHANDIKHOLE //

201 WP(C)/0028557/2021 GITANJALI MALLICK PRABHAT KUMAR DASH  / /

VS VS ()

STATE OF ODISHA //

202 WP(C)/0028558/2021 ARAKHITA MOHAPATRA DILLIP KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

203 WP(C)/0028559/2021 HEMANTA KUMAR GARNAYAK DILLIP KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

204 WP(C)/0028560/2021 AJAYA KUMAR MISHRA DILLIP KUMAR MOHAPATRA  / /

VS VS ()
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STATE OF ODISHA //

205 WP(C)/0028561/2021 AMODA CHANDRA GARANAYAK DILLIP KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

206 WP(C)/0028562/2021 NITYANADA SAMAL DILLIP KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

207 WP(C)/0028563/2021 SREEDHAR SAHU DILLIP KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

208 WP(C)/0028564/2021 BARENDRA KUMAR MOHANTY GOPINATH SETHI  / /

VS VS ()

STATE OF ODISHA //

209 WP(C)/0028565/2021 RATNAKAR SATPATHY GOPINATH SETHI  / /

VS VS ()

STATE OF ODISHA //

210 WP(C)/0028566/2021 PARSURAM DALAI GOPINATH SETHI  / /

VS VS ()

STATE OF ODISHA //

211 WP(C)/0028567/2021 GOBINDA CHANDRA SAHOO GOPINATH SETHI  / /

VS VS ()

STATE OF ODISHA //

212 WP(C)/0028568/2021 PRAVATI NAYAK BIJAYA KUMAR BEHERA 1  / /

VS VS ()

STATE OF ODISHA //

213 WP(C)/0028569/2021 DAYANIDHI SAHOO GOPINATH SETHI  / /

VS VS ()

STATE OF ODISHA //

214 WP(C)/0028570/2021 MADAN MOHAN RATHA PRADIPTA KUMAR PATTANAYAK  / /

VS VS ()

STATE OF ODISHA //

215 WP(C)/0028571/2021 LANGULI CHARAN DALAI K.K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

Page 19/62



ORISSA HIGH COURT

FILING REPORT AS ON :15/09/2021

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT

216 WP(C)/0028572/2021 CHITRASEN MOHANTY K.K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

217 WP(C)/0028573/2021 ASHOK KUMAR SETHI M. PRATAP@PRATAP KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

218 WP(C)/0028574/2021 ARUN DEBASIS BISHNU CHARAN SAHU  / /

VS VS ()

STATE OF ODISHA //

219 WP(C)/0028575/2021 ABHAY KUMAR MALLA NETRANANDA BISWAL  / /

VS VS ()

R.T.O.,JAGATSINGHPUR //

220 WP(C)/0028576/2021 ARUN DEBASIS BISHNU CHARAN SAHU  / /

VS VS ()

STATE OF ODISHA //

221 WP(C)/0028577/2021 CHANDRAMANI NAYAK AMIT PRASAD BOSE  / /

VS VS ()

STATE OF ODISHA //

222 WP(C)/0028578/2021 GITANJALI NATH SHARMA SATYAJIT BEHERA  / /

VS VS ()

STATE OF ODISHA //

223 WP(C)/0028579/2021 ARUN KUMAR ROUT SATYAJIT BEHERA  / /

VS VS ()

STATE OF ODISHA //

224 WP(C)/0028580/2021 PRASANTA KUMAR PATTANAYAK GYANENDRA CHANDRA SWAIN  / /

VS VS ()

STATE OF ODISHA //

225 WP(C)/0028581/2021 BASUDEB SAHOO SANTOSH KUMAR SWAIN  / /

VS VS ()

STATE OF ODISHA //

226 WP(C)/0028582/2021 KABI GOCHHAYAT SAMARENDRA PATTANIK  / /

VS VS ()

STATE OF ODISHA //

227 WP(C)/0028583/2021 DR.BISWANATH SAHOO SANJAY RATH  / /
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VS VS ()

VICE CHANCELLOR,OUAT,BBSR //

228 WP(C)/0028584/2021 NILACHAL SEVA PRATISTHAN AGASTI KANUNGO  / /

VS VS ()

UNION OF INDIA //

229 WP(C)/0028585/2021 DILIP KUMAR DARJEE ANIL KUMAR DAS  / /

VS VS ()

STATE OF ODISHA //

230 WP(C)/0028586/2021 PURNA CHANDRA SINGH KAPILA CHARAN NAYAK  / /

VS VS ()

UNION OF INDIA //

231 WP(C)/0028587/2021 BANKIM CHANDRA CHHATRIA ANIL KUMAR DAS  / /

VS VS ()

STATE OF ODISHA //

232 WP(C)/0028588/2021 DIPTI BISWAL BIKRAM CHANDRA GHADEI  / /

VS VS ()

STATE OF ODISHA //

233 WP(C)/0028589/2021 ASHOK KUMAR SAHOO UMA CHARAN MISHRA  / /

VS VS ()

UNION OF INDIA //

234 WP(C)/0028590/2021 DURGA PRASAD PANIGRAHI ABHIRAM SWAIN  / /

VS VS ()

STATE OF ODISHA //

235 WP(C)/0028591/2021 TRILOCHAN SAHOO UMA CHARAN MISHRA  / /

VS VS ()

UNION OF INDIA //

236 WP(C)/0028592/2021 BISWA RANJAN SAHOO UMA CHARAN MISHRA  / /

VS VS ()

UNION OF INDIA //

237 WP(C)/0028593/2021 SHASHI KANTA NAYAK UMACHARAN MISHRA  / /

VS VS ()

UNION OF INDIA //

238 WP(C)/0028594/2021 KIRTI CHANDRA BISHWAL SAROJ KUMAR JEE  / /

VS VS ()
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STATE OF ODISHA //

239 WP(C)/0028595/2021 JAJNASENI DHARUA SAROJ KUMAR JEE  / /

VS VS ()

STATE OF ODISHA //

240 WP(C)/0028596/2021 SUMIT KUMAR PADHAN SAROJ KUMAR JEE  / /

VS VS ()

STATE OF ODISHA //

241 WP(C)/0028597/2021 KUMUDINI THAKUR SAROJ KUMAR JEE  / /

VS VS ()

STATE OF ODISHA //

242 WP(C)/0028598/2021 BIJAYA MAGRI SAROJ KUMAR JEE  / /

VS VS ()

STATE OF ODISHA //

243 WP(C)/0028599/2021 M/S SDS LOGISTICS PVT. LTD. NILAYA KANTA ROUT  / /

VS VS ()

UNION OF INDIA //

244 WP(C)/0028600/2021 RITANJALI BARIHA SAROJ KUMAR JEE  / /

VS VS ()

STATE OF ODISHA //

245 WP(C)/0028601/2021 UPENDRANATH BISWAL PURUSOTTAM CHULI  / /

VS VS ()

STATE OF ODISHA //

246 WP(C)/0028602/2021 TIKESWAR BARIHA SAROJ KUMAR JEE  / /

VS VS ()

STATE OF ODISHA //

247 WP(C)/0028603/2021 PUSPITA DORA SAROJ KUMAR JEE  / /

VS VS ()

STATE OF ODISHA //

248 WP(C)/0028604/2021 CHITRAREKHA ROUT SAROJ KUMAR JEE  / /

VS VS ()

STATE OF ODISHA //

249 WP(C)/0028605/2021 KALINGA EYE HOSPITAL JAYDEEP PAL  / /

VS VS ()

THE DY. DIRECTOR (REV II), ESIC //
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250 WP(C)/0028606/2021 ALEXANDER SINGH SAILABALA JENA  / /

VS VS ()

STATE OF ODISHA //

251 WP(C)/0028607/2021 M/S INFINITY VENTURES JAYADEEP PAL  / /

VS VS ()

STATE TRANSPORT AUTHORIT, ODISHA //

252 WP(C)/0028608/2021 KHIRABDI BEHERA SAILABALA JENA  / /

VS VS ()

STATE OF ODISHA //

253 WP(C)/0028609/2021 AATHARVA VYAPAR PVT. LTD. JAYADEEP PAL  / /

VS VS ()

STATE TRANSPORT AUTHORITY //

254 WP(C)/0028610/2021 URBASHI MOHANTA SUBRATA PANDA  / /

VS VS ()

THE COLLECTOR OF MAYURBHANJA //

255 WP(C)/0028611/2021 PRASANNA KUMAR PRADHAN PRAFULLA KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

256 WP(C)/0028612/2021 PRAKASH CHANDRA KAR PRAFULLA KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

257 WP(C)/0028613/2021 DIBYAJYOTI DAS SAMEER KUMAR DAS  / /

VS VS ()

STATE OF ODISHA //

258 WP(C)/0028614/2021 ARJUNA KUMAR PRUSTY PRASANNA KUMAR RATH  / /

VS VS ()

SUB-COLLECTOR,KAMAKHYANAGAR //

259 WP(C)/0028615/2021 AJAYA KUMAR MOHAPATRA SAMEER KUMAR DAS  / /

VS VS ()

STATE OF ODISHA //

260 WP(C)/0028616/2021 M/S.B.S.MINERALS TANMAY MISHRA  / /

VS VS ()

PARADIP PORT TRUST //

261 WP(C)/0028617/2021 MINAKETAN SAHOO GOPAL KRUSHNA MOHANTY  / /
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VS VS ()

STATE OF ODISHA //

262 WP(C)/0028618/2021 GOUR CHANDRA SAHOO SAMEER KUMAR DAS  / /

VS VS ()

STATE OF ODISHA //

263 WP(C)/0028619/2021 DEBASIS RAY GANESH PRASAD SAMAL  / /

VS VS ()

DY. COMMNR. OF POLICE, CUTTACK //

264 WP(C)/0028620/2021 HEMANTA KUMAR DAS KRISHNA CHANDRA SAHU  / /

VS VS ()

STATE OF ODISHA //

265 WP(C)/0028621/2021 MATA JENA PABITRA KUMAR BEHERA  / /

VS VS ()

STATE OF ODISHA //

266 WP(C)/0028622/2021 BANAMALI NAIK KRISHNA CHANDRA SAHU  / /

VS VS ()

STATE OF ODISHA //

267 WP(C)/0028623/2021 UMESH KUMAR PATI SAMARENDRA PATTNAIK  / /

VS VS ()

STATE OF ODISHA //

268 WP(C)/0028624/2021 DHARITRI MAHANTA KRISHNA CHANDRA SAHU  / /

VS VS ()

STATE OF ODISHA //

269 WP(C)/0028625/2021 PRASANTA KUMAR SAHOO SAMARENDRA PATTNAIK  / /

VS VS ()

UNION OF INDIA //

270 WP(C)/0028626/2021 KSHETRABASI NAYAK MANOJ KUMAR MOHANTY  / /

VS VS ()

STATE OF ODISHA //

271 WP(C)/0028627/2021 K.SITARAMA MURTY PRAKASH RANJAN BARIK  / /

VS VS ()

BOARD OF SECONDARY EDUCATION,ODISHA //

272 WP(C)/0028628/2021 SANJAY KUMAR MAHANTA KRISHNA CHANDRA SAHU  / /

VS VS ()
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STATE OF ODISHA //

273 WP(C)/0028629/2021 RUDRA NARAYAN MOHANTY BHABANI SANKAR TRIPATHY 1  / /

VS VS ()

STATE OF ODISHA //

274 WP(C)/0028630/2021 AJIT KUMAR PRADHAN SATYAJIT MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

275 WP(C)/0028631/2021 SAVITA JAIN B.PANDA  / /

VS VS ()

THE DY. COMMNR. OF INCOME TAX, CIRCLE 1(1), CUTTACK //

276 WP(C)/0028632/2021 AKSHAYA KUMAR BARAL KARTIK CHANDRA TRIPATHY  / /

VS VS ()

STATE OF ODISHA //

277 WP(C)/0028633/2021 YOGESH KUMAR JAIN B.PANDA  / /

VS VS ()

THE DY. COMMNR. OF INCOME TAX, CIRCLE 1(1), CUTTACK //

278 WP(C)/0028634/2021 M/S.BHABANI@BHAVANI SECURITY AGENCYSOUMYA MISHRA  / /

VS VS ()

THE CENTRAL COUNCIL FOR RESEARCH IN UNANI MEDICINE //

279 WP(C)/0028635/2021 MOHANLAL JAIN B.PANDA  / /

VS VS ()

THE INCOME TAX OFFICER, WARD 1(1), CUTTACK //

280 WP(C)/0028636/2021 KHIRODBALA BEHERA BIPIN KUMAR CHOUDHURY  / /

VS VS ()

SURENDRA BEHERA //

281 WP(C)/0028637/2021 NABAGHAN NAIK KRUPASINDHU SAHOO  / /

VS VS ()

STATE OF ODISHA //

282 WP(C)/0028638/2021 DWARIKA BHOI ANAM CHARAN PANDA  / /

VS VS ()

ODISHA GRAMYA BANK //

283 WP(C)/0028639/2021 BIRENDRA NARAYAN MOHANTY RAMA KRISHNA BISOI  / /

VS VS ()

STATE OF ODISHA //
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284 WP(C)/0028640/2021 BIRANCHI NARAYAN MALLICK IPSIT AUROBINDO ACHARYA  / /

VS VS ()

STATE OF ODISHA //

285 WP(C)/0028641/2021 SURESH KUMAR SHARMA PABITRA KUMAR NAYAK  / /

VS VS ()

AO, ODISHA GRAMYA BANK //

286 WP(C)/0028642/2021 CHATRUBHUJA GIRI SYAMALENDU PATTNAIK  / /

VS VS ()

REGIONAL MANAGER,RBI,BBSR //

287 WP(C)/0028643/2021 CHAKRADHARA DAS BHABANI SANKAR DAS  / /

VS VS ()

STATE OF ODISHA //

288 WP(C)/0028644/2021 M/S BUDHRAJA MINING AND CONSTRUCTION LTD.AVIJIT PAL  / /

VS VS ()

DISTRICT JUDGE, KHURDA //

289 WP(C)/0028645/2021 JAYDEV PRADHAN SATYA NARAYAN MISHRA 4  / /

VS VS ()

THE COLLECTOR,BHADRAK //

290 WP(C)/0028646/2021 KUNJA BEHERA MANAS KUMAR CHAND  / /

VS VS ()

STATE OF ODISHA //

291 WP(C)/0028647/2021 BASANTA KUMAR ROUL DIPTENDU SUNDAR RAY  / /

VS VS ()

STATE OF ODISHA //

292 WP(C)/0028648/2021 MAYABATI DASH SAROJ KUMAR PADHI  / /

VS VS ()

STATE OF ODISHA //

293 WP(C)/0028649/2021 BHASKAR CHANDRA BEHERA GOPAL KRISHNA BEHERA  / /

VS VS ()

STATE OF ODISHA //

294 WP(C)/0028650/2021 DILLIP KUMAR MISHRA KALI PRASANNA MISHRA  / /

VS VS ()

STATE OF ODISHA //

295 WP(C)/0028651/2021 BANSIDHAR JENA SUBHRANSU BHUSAN MOHANTY  / /
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THE CHAIRMAN, ODISHA ELECTRICITY REGULATORY COMMISSION //

296 WP(C)/0028652/2021 SARAT CHANDRA PARIDA JYOTI RANJAN KHUNTIA  / /

VS VS ()

STATE OF ODISHA //

297 WP(C)/0028653/2021 NAROTTAM MAHAKUD KAUSHIK SWAIN  / /

VS VS ()

STATE OF ODISHA //

298 WP(C)/0028654/2021 GORACHANDA BEHERUK JYOTI RANJAN KHUNTIA  / /

VS VS ()

STATE OF ODISHA //

299 WP(C)/0028655/2021 RADHAMOHAN SAHU KAUSHIK SWAIN  / /

VS VS ()

STATE OF ODISHA //

300 WP(C)/0028656/2021 ARATI INFRATECH PVT. LTD. SIDHARTHA DAS  / /

VS VS ()

STATE OF ODISHA //

301 WP(C)/0028657/2021 HAREKRUSHNA ROUT KAUSHIK SWAIN  / /

VS VS ()

STATE OF ODISHA //

302 WP(C)/0028658/2021 SARDUL MAHANANDA SUBHRANSU SEKHAR PATRA  / /

VS VS ()

STATE OF ODISHA //

303 WP(C)/0028659/2021 KARNA BARIK SUBHRANSU SEKHAR PATRA  / /

VS VS ()

STATE OF ODISHA //

304 WP(C)/0028660/2021 JAGA SUNA SUBHRANSU SEKHAR PATRA  / /

VS VS ()

STATE OF ODISHA //

305 WP(C)/0028661/2021 SUBASH CHANDRA SUNA SUBHRANSU SEKHAR PATRA  / /

VS VS ()

STATE OF ODISHA //

306 WP(C)/0028662/2021 SITAKANTA SUNA SUBHRANSU SEKHAR PATRA  / /

VS VS ()
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STATE OF ODISHA //

307 WP(C)/0028663/2021 SAROJ MACHHAKHAND SUBHRANSU SEKHAR PATRA  / /

VS VS ()

STATE OF ODISHA //

308 WP(C)/0028664/2021 SATYABAN NANDA SUBHRANSU SEKHAR PATRA  / /

VS VS ()

STATE OF ODISHA //

309 WP(C)/0028665/2021 GURUBARI NAG SUBHRANSU SEKHAR PATRA  / /

VS VS ()

STATE OF ODISHA //

310 WP(C)/0028666/2021 BIJU NAG SUBHRANSU SEKHAR PATRA  / /

VS VS ()

STATE OF ODISHA //

311 WP(C)/0028667/2021 KARTIKA DEEP SUBHRANSU SEKHAR PATRA  / /

VS VS ()

STATE OF ODISHA //

312 WP(C)/0028668/2021 CHAIRMAN BARIK SUBHRANSU SEKHAR PATRA  / /

VS VS ()

STATE OF ODISHA //

313 WP(C)/0028669/2021 JAYA KUMBHAR SUBHRANSU SEKHAR PATRA  / /

VS VS ()

STATE OF ODISHA //

314 WP(C)/0028670/2021 SANKIRTAN HARIPAL SUBHRANSU SEKHAR PATRA  / /

VS VS ()

STATE OF ODISHA //

315 WP(C)/0028671/2021 NIRANJAN MAHANANDA SUBHRANSU SEKHAR PATRA  / /

VS VS ()

STATE OF ODISHA //

316 WP(C)/0028672/2021 SAMI KAPOOR SUNA SUBHRANSU SEKHAR PATRA  / /

VS VS ()

STATE OF ODISHA //

317 WP(C)/0028673/2021 JAGU MUGRI SUBHRANSU SEKHAR PATRA  / /

VS VS ()

STATE OF ODISHA //
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318 WP(C)/0028674/2021 DRONA CHHATRIA SUBHRANSU SEKHAR PATRA  / /

VS VS ()

STATE OF ODISHA //

319 WP(C)/0028675/2021 ABHEL MUGRI SUBHRANSU SEKHAR PATRA  / /

VS VS ()

STATE OF ODISHA //

320 WP(C)/0028676/2021 HARADHAN TANDI SUBHRANSU SEKHAR PATRA  / /

VS VS ()

STATE OF ODISHA //

321 WP(C)/0028677/2021 KARNA SUNA SUBHRANSU SEKHAR PATRA  / /

VS VS ()

STATE OF ODISHA //

322 WP(C)/0028678/2021 RASHMIRANI DAS CHITTARANJAN PATTNAIK  / /

VS VS ()

STATE OF ODISHA //

323 WP(C)/0028679/2021 DR. RAJ GOPAL RAY ABINASH ROUTRAY  / /

VS VS ()

STATE OF ODISHA //

324 WP(C)/0028680/2021 ARAKHITA SAHU CHITTARANJAN PATTNAIK  / /

VS VS ()

STATE OF ODISHA //

325 WP(C)/0028681/2021 DILLIP KUMAR MOHANTA SESHADEV DASH  / /

VS VS ()

STATE OF ODISHA //

326 WP(C)/0028682/2021 PRANATI LATA JENA ARJUNA CHARAN BEHERA  / /

VS VS ()

STATE OF ODISHA //

327 WP(C)/0028683/2021 M.PURNA CHANDRA DORA SESHADEV DASH  / /

VS VS ()

STATE OF ODISHA //

328 WP(C)/0028684/2021 JAGADISH PRASAD MOHANTY SESHADEV DASH  / /

VS VS ()

STATE OF ODISHA //

329 WP(C)/0028685/2021 PADMALAYA JHARA BISWAJIT JENA  / /
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VS VS ()

STATE OF ODISHA //

330 WP(C)/0028686/2021 LOKANATH SAHOO SESHADEV DASH  / /

VS VS ()

STATE OF ODISHA //

331 WP(C)/0028687/2021 LAKSHMAN KUMAR SAMAL SESHADEV DASH  / /

VS VS ()

STATE OF ODISHA //

332 WP(C)/0028688/2021 BHIMASEN MOHARANA GOPINATH MISHRA  / /

VS VS ()

BBSR DEVELOPMENT AUTHORITY //

333 WP(C)/0028689/2021 AJAYA CHANDRA BARIK SESHADEV DASH  / /

VS VS ()

STATE OF ODISHA //

334 WP(C)/0028690/2021 BISHNU PRASAD SWAIN BIDYADHAR MANASINGH  / /

VS VS ()

STATE OF ODISHA //

335 WP(C)/0028691/2021 NIRANJAN SAHOO P.K.NAYAK  / /

VS VS ()

MD,ODISHA STATE CO-OP. MILK PRODUCERS FEDERATION LTD. //

336 WP(C)/0028692/2021 PRAMILA RANI PANDA AMITAV TRIPATHY  / /

VS VS ()

STATE OF ODISHA //

337 WP(C)/0028693/2021 DINABANDHU MEHER ASHOK KUMAR MISRA  / /

VS VS ()

STATE OF ODISHA //

338 WP(C)/0028694/2021 BINAPANI MOHANTY SUSANTA KUMAR JETHY  / /

VS VS ()

STATE OF ODISHA //

339 WP(C)/0028695/2021 SAMBHU SAHU BRAJA MOHAN SARANGI  / /

VS VS ()

R.T.O., SUNDARGARH //

340 WP(C)/0028696/2021 PRANAB PRAKASH MISHRA MANMAYA KUMAR DASH  / /

VS VS ()
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STATE OF ODISHA //

341 WP(C)/0028697/2021 SK SOLEMAN ALLI BRAJA MOHAN SARANGI  / /

VS VS ()

R.T.O., NUAPADA //

342 WP(C)/0028698/2021 SASMITA BHUYAN BRAJA MOHAN SARANGI  / /

VS VS ()

R.T.O., CUTTACK //

343 WP(C)/0028699/2021 M/S.RAGHUNATH CONSTRUCTION TUSAR KUMAR MISHRA  / /

VS VS ()

STATE OF ODISHA //

344 WP(C)/0028700/2021 KAILASH CHANDRA MAHARANA JYOTI RANJAN KHUNTIA  / /

VS VS ()

STATE OF ODISHA //

345 WP(C)/0028701/2021 JYOTIPRAKASH MOHAPATRA DIBYA CHARAN SWAIN  / /

VS VS ()

R.T.O.,BALASORE //

346 WP(C)/0028702/2021 PRAMODA KUMAR DASH JYOTI RANJAN KHUNTIA  / /

VS VS ()

STATE OF ODISHA //

347 WP(C)/0028703/2021 M/S SHREE JAGANNATHA HOSPITAL NISHIKANT MISHRA  / /

VS VS ()

STATE OF ODISHA //

348 WP(C)/0028704/2021 M/S EVEREST HOMOEO LABORATORY SOMANATH MISHRA  / /

VS VS ()

UNION OF INDIA //

349 WP(C)/0028705/2021 SUSMITA SAHU RAMESH KUMAR SAHU  / /

VS VS ()

STATE OF ODISHA //

350 WP(C)/0028706/2021 MANOJ KUMAR PALO DR.JITENDRA KUMAR LENKA  / /

VS VS ()

STATE OF ODISHA //

351 WP(C)/0028707/2021 BISWAJEET BADAJENA DR.JITENDRA KUMAR LENKA  / /

VS VS ()

STATE OF ODISHA //
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352 WP(C)/0028708/2021 SANKAR SRI SIBANANDA SATPATHY RAJIB BIHARI MISHRA  / /

VS VS ()

STATE OF ODISHA //

353 WP(C)/0028709/2021 HEMANTA KUMAR BEHERA KAUSHIK SWAIN  / /

VS VS ()

STATE OF ODISHA //

354 WP(C)/0028710/2021 M/S SYNDICATE JEWELLERS KAJAL SAHOO  / /

VS VS ()

UNION OF INDIA //

355 WP(C)/0028711/2021 UJWAL SETH LAXMI SHARMA  / /

VS VS ()

STATE OF ODISHA //

356 WP(C)/0028712/2021 UNION OF INDIA CHANDRAKANTA PRADHAN(CGC,OHC)  / /

VS VS ()

SANJAY KUMAR BEHERA //

357 WP(C)/0028713/2021 GAUTAM BUDHA SINGH SAMANT RABINDRA KUMAR SAHOO  / /

VS VS ()

RAMACHANDRA MUNI PAL //

358 WP(C)/0028714/2021 SWARNALATA KHILAR RADHARAMAN DAS NAYAK  / /

VS VS ()

VIKASH KHILAR //

359 WPCRL/0000129/2021 AHALYA SAHOO RAMAKANTA PANDA  / /0

VS VS ()

STATE OF ODISHA //

360 ABLAPL/0011958/2021 BABAJI NARANGA @ BABA @ BABAJEE @ BABAJINATHBIBHUTI BHUSAN BEHERA DEOGARH /246 /2021

VS VS ()

STATE OF ODISHA //

361 ABLAPL/0011959/2021 KUMUDINI RAY SAMARENDRA BAHADUR RAJKANIKA /311 /2020

VS VS ()

STATE OF ODISHA //

362 ABLAPL/0011960/2021 SUSHANTA SAHU @ SUSANTA BIBHUTI BHUSAN BEHERA ANGUL SADAR PS /532 /2021

VS VS ()

STATE OF ODISHA //

363 ABLAPL/0011961/2021 SANOJ ORAM SAMARENDRA BAHADUR SUNDARGARH SADAR /186 /2021
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VS VS ()

STATE OF ODISHA //

364 ABLAPL/0011962/2021 NABA BEHERA BIBHUTI BHUSAN BEHERA ANGUL SADAR PS /530 /2021

VS VS ()

STATE OF ODISHA //

365 ABLAPL/0011963/2021 MANOJ KUMAR DASH SAMARENDRA BAHADUR CHANDABALI /219 /2021

VS VS ()

STATE OF ODISHA //

366 ABLAPL/0011964/2021 SIKHAR NAYAK SUNIL KUMAR PANDA KANTABANIA PS /93 /2021

VS VS ()

STATE OF ODISHA //

367 ABLAPL/0011965/2021 BISWAJIT LENKA @ BULU BHARAT JALLI BHARATPUR PS /234 /2021

VS VS ()

STATE OF ODISHA //

368 ABLAPL/0011966/2021 BASANTA GAUDA PRASANTA KUMAR NANDA NAYAPALLI P.S. /319 /2021

VS VS ()

STATE OF ODISHA //

369 ABLAPL/0011967/2021 BASANTI MALLIK SATYA NARAYAN MISHRA (4) TIHIDI /65 /2021

VS VS ()

STATE OF ODISHA //

370 ABLAPL/0011968/2021 SYED ZAHID @ ZAHIR KHAN KOUSIK ANANDA GURU JUJUMURA /88 /2021

VS VS ()

STATE OF ODISHA //

371 ABLAPL/0011969/2021 PRADEEP KUMAR BARIK RAMAKANTA PRADHAN BHADRAK RURAL /380 /2021

VS VS ()

STATE OF ODISHA //

372 ABLAPL/0011970/2021 ABDUL HEDAT KHAN@ ABDUL HEDAT ALI KHANDEBARAJ MOHANTY KANAS /43 /2021

VS VS ()

STATE OF ODISHA //

373 ABLAPL/0011971/2021 RAKESH MISHRA SIDHESWAR MOHANTY JHARSUGUDA /158 /2021

VS VS ()

STATE OF ODISHA //

374 ABLAPL/0011972/2021 RAJKISHORE MOHAPATRA BIDESH RANJAN BEHERA PURIGHAT /100 /2019

VS VS ()
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STATE OF ODISHA //

375 ABLAPL/0011973/2021 SANKI@ TRIDIB SUNDAR NAYAK SATYA RANJAN MULIA SALIPUR /193 /2021

VS VS ()

STATE OF ODISHA //

376 ABLAPL/0011974/2021 DILLIP BISWAS ASIT KUMAR JENA MATHILI /130 /2020

VS VS ()

STATE OF ODISHA //

377 ABLAPL/0011975/2021 RAJU HANTAL PRASANTA KUMAR NANDA CHITRAKONDA /160 /2020

VS VS ()

STATE OF ODISHA //

378 ABLAPL/0011976/2021 KAJAL KUMARI BISWASRAY HAREKRUSHNA DASH G.UNDYAGIRI /74 /2021

VS VS ()

STATE OF ODISHA //

379 ABLAPL/0011977/2021 SUSUILA NATHA @ SISHULA NATH JANGYA PRAKASH PARIDA JODAPADAR /235 /2021

VS VS ()

STATE OF ODISHA //

380 ABLAPL/0011978/2021 BILASINI PRADHAN PABITRA KUMAR NAYAK BRAJARAJNAGAR /194 /2020

VS VS ()

STATE OF ODISHA //

381 ABLAPL/0011979/2021 AMULYA KUMAR MALLIK@ MALIK ARIJEET MISHRA KOREI /232 /2021

VS VS ()

STATE OF ODISHA //

382 ABLAPL/0011980/2021 MOHAMMAD JAKIR@ JAKIR MOHAMMAD ARIJEET MISHRA SUKINDA /156 /2021

VS VS ()

STATE OF ODISHA //

383 ABLAPL/0011981/2021 CHAINA NATHA @ GOURI NATH JANGYA PRAKASH PARIDA JODAPADAR /235 /2021

VS VS ()

STATE OF ODISHA //

384 ABLAPL/0011982/2021 ASHOK PANNA BISWA PRAKASH DHAL BANDOMUNDA /69 /2019

VS VS ()

STATE OF ODISHA //

385 ABLAPL/0011983/2021 PRATAP KUMAR PRADHAN BIJAYA KUMAR RAGADA HINDOL /97 /2021

VS VS ()

STATE OF ODISHA //
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386 ABLAPL/0011984/2021 RAJENDRA MALIK ARIJEET MISHRA DERABIS /125 /2021

VS VS ()

STATE OF ODISHA //

387 ABLAPL/0011985/2021 DURGASI TARKESU @ DURGASI TARKESU REDDYCHANDAN SAMANTARAY JARADA /190 /2021

VS VS ()

STATE OF ODISHA //

388 ABLAPL/0011986/2021 NILANCHAL SAHU @ NILACHAL SAHU SURYAKANTA DWIBEDI  / /0

VS VS ()

STATE OF ODISHA //

389 ABLAPL/0011987/2021 MOHAN KUMAR NAIK ARIJEET MISHRA ANGUL SADAR PS /533 /2021

VS VS ()

STATE OF ODISHA //

390 ABLAPL/0011988/2021 CHINMAY KUMAR DEY PRANAB KUMAR DAS TALASARI MARINE /72 /2021

VS VS ()

STATE OF ODISHA //

391 ABLAPL/0011989/2021 ABDUL SAJID @ ABDUL SAJID KHAN @ KAPU KHAN @ PAPUSAROJ KUMAR MISHRA KOMNA PS /280 /2019

VS VS ()

STATE OF ODISHA //

392 ABLAPL/0011990/2021 NARAYANA SAHOO @ NARUA SANJIT MISHRA SEA BEACH /83 /2021

VS VS ()

STATE OF ODISHA //

393 ABLAPL/0011991/2021 RAJAT KUMAR RAUL BASANTA KUMAR DAS  / /0

VS VS ()

STATE OF ODISHA //

394 ABLAPL/0011992/2021 SARAT KUMAR MACHHUA SAPAN KUMAR LENKA PURI SADAR /287 /2021

VS VS ()

STATE OF ODISHA //

395 ABLAPL/0011993/2021 ALOK KUMAR MOHANTY AMULYA RATNA PANDA SAHADEV KHUNTA /241 /2021

VS VS ()

STATE OF ODISHA //

396 ABLAPL/0011994/2021 PRAVAKAR NAHAK AMIT KUMAR NATH  / /0

VS VS ()

STATE OF ODISHA //

397 ABLAPL/0011995/2021 GIRIJA SANKAR PANDA AMULYA RATNA PANDA BAISINGA /167 /2021
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VS VS ()

STATE OF ODISHA //

398 ABLAPL/0011996/2021 RAMESH KHUNTIA SUMIT SEKHAR PATTANAIK KHANDAGIRI P.S. /198 /2018

VS VS ()

STATE OF ODISHA //

399 ABLAPL/0011997/2021 GOVINDA PUJARI ARIJEET MISHRA BOIPARIGUDA /91 /2016

VS VS ()

STATE OF ODISHA //

400 ABLAPL/0011998/2021 MITU NAYAK SOUMYA MISHRA JANKIA P.S. /181 /2021

VS VS ()

STATE OF ODISHA //

401 ABLAPL/0011999/2021 SANTANU PATRA@SUSANTA PATRA ARIJEET MISHRA KOREI /251 /2021

VS VS ()

STATE OF ODISHA //

402 ABLAPL/0012000/2021 GYANARANJAN SWAIN BISWARANJAN MAHARATHA ANGUL TOWN /380 /2009

VS VS ()

STATE OF ODISHA //

403 ABLAPL/0012001/2021 HARIHAR BEHERA PANCHANAN PANIGRAHI BHUBAN /367 /2021

VS VS ()

STATE OF ODISHA //

404 ABLAPL/0012002/2021 NARESH KUSUM @ GURUDEV KUSUM BIJAYA KUMAR RAGADA JHARSUGUDA /151 /2021

VS VS ()

STATE OF ODISHA //

405 ABLAPL/0012003/2021 KAILASH CHANDRA SAMANTARAY SANJIB KUMAR BHANJADEO JANKIA P.S. /184 /2021

VS VS ()

STATE OF ODISHA //

406 ABLAPL/0012004/2021 SONA NATHA @ SUNITA NATH JANGYA PRAKASH PARIDA JODAPADAR /235 /2021

VS VS ()

STATE OF ODISHA //

407 ABLAPL/0012005/2021 HUKAM SINGH PRASANTA KUMAR JENA MAHILA P.S.(BBSR) /108 /2021

VS VS ()

STATE OF ODISHA //

408 ABLAPL/0012006/2021 ANANDA CHANDRA PANDA PRAFULLA KUMAR BISWAL  / /0

VS VS ()
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STATE OF ODISHA //

409 ABLAPL/0012007/2021 BASANTI JENA UNMESH CHANDRA JENA SORO /299 /2021

VS VS ()

STATE OF ODISHA //

410 ABLAPL/0012008/2021 KARNA BAG TUKUNA KUMAR MISHRA ANDIRAKANCHA /4 /2020

VS VS ()

STATE OF ODISHA //

411 ABLAPL/0012009/2021 CHANDRAKANTA PANDA PRAFULLA KUMAR BISWAL  / /0

VS VS ()

STATE OF ODISHA //

412 ABLAPL/0012010/2021 BIPIN BIHARI SAHU SURYAKANTA DWIBEDI  / /0

VS VS ()

STATE OF ODISHA //

413 ABLAPL/0012011/2021 RAUF SHA @ RAUF SOUMYA RANJAN DAS PLANTSITE /263 /2021

VS VS ()

STATE OF ODISHA //

414 ABLAPL/0012012/2021 NARAYANI SAHU JAJATI KESHARI KHUNTIA BALASORE SADAR /4 /2021

VS VS ()

STATE OF ODISHA //

415 ABLAPL/0012013/2021 RAJESH NATHA @ RAJESH NATH JANGYA PRAKASH PARIDA JODAPADAR /235 /2021

VS VS ()

STATE OF ODISHA //

416 ABLAPL/0012014/2021 BAPI ROUT KISHORE CHANDRA RAJGURU MOHAPATRA BAIDESWAR /43 /2021

VS VS ()

STATE OF ODISHA //

417 ABLAPL/0012015/2021 DEBAKI @ DEBAKI MALIK MD.G.MADANI DHAMNAGAR /124 /2021

VS VS ()

STATE OF ODISHA //

418 ABLAPL/0012016/2021 KUNA ROUT TAPOBANTA BARIK PAIKMAL /114 /2020

VS VS ()

STATE OF ODISHA //

419 ABLAPL/0012017/2021 NITAISANKAR RAY DIBYAJYOTI SAHOO RAIBANIA /27 /2017

VS VS ()

STATE OF ODISHA //
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420 ABLAPL/0012018/2021 SANKAR JAISWAL @ SANKAR SAO SOUMYA RANJAN DAS  / /0

VS VS ()

UNION OF INDIA (RAILWAY) //

421 ABLAPL/0012019/2021 RATANIBAI PRUSETH UDIT RANJAN JENA TUSRA /57 /2011

VS VS ()

STATE OF ODISHA //

422 ABLAPL/0012020/2021 PINU@ PINOJ MAJHI PANCHANAN PANIGRAHI  / /0

VS VS ()

STATE OF ODISHA //

423 ABLAPL/0012021/2021 SURIA BEHERA@ SURESH BEHERA BIJAYA KUMAR NAYAK 3  / /0

VS VS ()

STATE OF ODISHA //

424 ABLAPL/0012022/2021 GITA NAYAK RAMDAS ACHARY BALIKUDA /324 /2021

VS VS ()

STATE OF ODISHA //

425 ABLAPL/0012023/2021 PRAVAT KUMAR BHUYAN @ BAPI BIBHU PRASAD DAS MARSHAGHAI /275 /2021

VS VS ()

STATE OF ODISHA //

426 ABLAPL/0012024/2021 SUBRAT KUMAR MALLICK MAHES DAS BALLIGUDA /160 /2021

VS VS ()

STATE OF ODISHA //

427 ABLAPL/0012025/2021 GANESH CHANDRA BEHERA DURGA PRASAD PATTNAIK NILGIRI /152 /2021

VS VS ()

STATE OF ODISHA //

428 ABLAPL/0012026/2021 SURESH KUMAR TANDI J.N.PANDA BHAWANIPATNA SADAR /325 /2021

VS VS ()

STATE OF ODISHA //

429 ABLAPL/0012027/2021 DEBASIS BARIK SRIKANTA PANDA  / /0

VS VS ()

STATE OF ODISHA //

430 ABLAPL/0012028/2021 DHRUBA CHARAN BARIK SRIKANTA PANDA  / /0

VS VS ()

STATE OF ODISHA //

431 ABLAPL/0012029/2021 NABIN MAJHI PRANAB RANJAN CHHATOI PATTAMUNDAI /542 /2021
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VS VS ()

STATE OF ODISHA //

432 ABLAPL/0012030/2021 NANDA @ RAMAKANTA PRADHAN HIMANSU BHUSAN SUTAR KANAS /203 /2021

VS VS ()

STATE OF ODISHA //

433 ABLAPL/0012031/2021 PRABODHA KUMAR MISHRA BHABANI SANKAR DAS TANGI (KHURDA) /309 /2021

VS VS ()

STATE OF ODISHA //

434 ABLAPL/0012032/2021 RAJENDRA SETHI AMIT KUMAR NATH ANGUL TOWN /452 /2021

VS VS ()

STATE OF ODISHA //

435 ABLAPL/0012033/2021 BABU KAR@ MANORANJAN KAR DILLIP RAY BASUDEVPUR /279 /2021

VS VS ()

STATE OF ODISHA //

436 ABLAPL/0012034/2021 KARIMI JAGA RAO S.S.RAY (2) KASINAGAR /42 /2014

VS VS ()

STATE OF ODISHA //

437 ABLAPL/0012035/2021 NARAHARI PANI DEEPAK KU SAHOO NIKIRAI /172 /2021

VS VS ()

STATE OF ODISHA //

438 ABLAPL/0012036/2021 BENUDHAR BEHERA SUJIT KUMAR DAS MAHILA P.S. BUXIBAZAR /94 /2021

VS VS ()

STATE OF ODISHA //

439 ABLAPL/0012037/2021 GYANENDRA MALIK DEBASNAN DAS RAJKANIKA /283 /2021

VS VS ()

STATE OF ODISHA //

440 ABLAPL/0012038/2021 MD.WASIUDDIN B.N.MAHAPATRA RAIRANGPUR TOWN /174 /2021

VS VS ()

STATE OF ODISHA //

441 ABLAPL/0012039/2021 PRAVAKAR PARIDA SUBASH CHANDRA SAHOO TANGI (KHURDA) /299 /2021

VS VS ()

STATE OF ODISHA //

442 ABLAPL/0012040/2021 SANATAN SAMAL@ SANIA BISWARANJAN DALAI JAGATSINGPUR /439 /2021

VS VS ()
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STATE OF ODISHA //

443 ABLAPL/0012041/2021 RABINDRA BEHERA BISWAJIT RANJAN TRIPATHY RAIRAKHOL /159 /2021

VS VS ()

STATE OF ODISHA //

444 ABLAPL/0012042/2021 BIJAYA LAXMI JAYSINGH AMLAN SHAKTI PAUL KHURDA P.S. /304 /2021

VS VS ()

STATE OF ODISHA //

445 ABLAPL/0012043/2021 SIDHARTHA BHOI SUSANTA KUMAR BARAL CUTTACK SADAR /485 /2021

VS VS ()

STATE OF ODISHA //

446 ABLAPL/0012044/2021 JANMEJAYA PARIDA ARIJEET MISHRA NIKIRAI /168 /2021

VS VS ()

STATE OF ODISHA //

447 ABLAPL/0012045/2021 NARENDRA KUMAR ROUL PARTHA SARATHI NAYAK KANIHA /236 /2021

VS VS ()

STATE OF ODISHA //

448 ABLAPL/0012046/2021 NASIRUL HASSAN KHAN PARTHA SARATHI NAYAK JAJPUR TOWN /322 /2021

VS VS ()

STATE OF ODISHA //

449 ABLAPL/0012047/2021 MANGULU@ INDRAMANI NAIK SUJIT KUMAR SWAIN KANDHEIGOLE /72 /2013

VS VS ()

STATE OF ODISHA //

450 ABLAPL/0012048/2021 SATYAJIT SAHOO H.N.MOHAPATRA PIPLI /397 /2021

VS VS ()

STATE OF ODISHA //

451 ABLAPL/0012049/2021 BHRAMARA SAHOO PANCHANAN PANIGRAHI KAMAKHYANAGAR /205 /2021

VS VS ()

STATE OF ODISHA //

452 ABLAPL/0012050/2021 ASHOK KUMAR KANDI TRILOCHAN BARIK BYREE /153 /2021

VS VS ()

STATE OF ODISHA //

453 ABLAPL/0012051/2021 SANJAY KUMAR BEHERA ASHOK KUMAR SAHOO MARSHAGHAI /377 /2021

VS VS ()

STATE OF ODISHA //
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454 ABLAPL/0012052/2021 SANTOSH BISWAL NARESH CH. JENA BALICHANDRAPUR /281 /2021

VS VS ()

STATE OF ODISHA //

455 ABLAPL/0012053/2021 AMBUJA RANA @ AMBU SUSANTA KUMAR TRIPATHY SAINTALA /217 /2021

VS VS ()

STATE OF ODISHA //

456 ABLAPL/0012054/2021 RAJU SAHU SUSANTA KUMAR TRIPATHY SAINTALA /172 /2018

VS VS ()

STATE OF ODISHA //

457 ABLAPL/0012055/2021 BIJAYA PARIDA SANGRAM KESHARI ROUT PARJANG /195 /2021

VS VS ()

STATE OF ODISHA //

458 ABLAPL/0012056/2021 AJIT KUMAR NAYAK P.R.MISHRA BHANDARIPOKHARI /225 /2021

VS VS ()

STATE OF ODISHA //

459 ABLAPL/0012057/2021 KHAGESWARA JAGADALA DURLLABHA RANJAN MISHRA PURUNAKATAK /96 /2018

VS VS ()

STATE OF ODISHA //

460 ABLAPL/0012058/2021 SANTOSH KUMAR JENA SAMVIT MOHANTY BALIKUDA /323 /2021

VS VS ()

STATE OF ODISHA //

461 ABLAPL/0012059/2021 SHASHANK CHAUHAN SWADHA RATH  / /0

VS VS ()

STATE OF ODISHA //

462 ABLAPL/0012060/2021 LIPU MALIK @ BIKRAM MALIK SATYA NARAYAN MISHRA (4) NAIKANI-DIHI /225 /2021

VS VS ()

STATE OF ODISHA //

463 ABLAPL/0012061/2021 KRISHNA MAHUNTA SATYA NARAYAN MISHRA (4) MARINE KASIA /116 /2021

VS VS ()

STATE OF ODISHA //

464 ABLAPL/0012062/2021 JAYANTI SAHOO KUNAL KUMAR SWAIN FATEGARH /158 /2021

VS VS ()

STATE OF ODISHA //

465 ABLAPL/0012063/2021 DILLIP KUMAR PATRA BHABANI SANKAR MISHRA LAXMISAGAR P.S. /267 /2021
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VS VS ()

STATE OF ODISHA //

466 ABLAPL/0012064/2021 LUICE TOPPO UNMESH CHANDRA JENA DEOGARH /246 /2021

VS VS ()

STATE OF ODISHA //

467 ABLAPL/0012065/2021 DHANESWAR MAHAKUD SHAKTI PRASAD DAS BARIA /66 /2021

VS VS ()

STATE OF ODISHA //

468 ABLAPL/0012066/2021 GANESH MAHAKUD SHAKTI PRASAD DAS BARIA /66 /2021

VS VS ()

STATE OF ODISHA //

469 ABLAPL/0012067/2021 BIBEK KUMAR SHAW @ PAPU AJIT KUMAR RAUT BANKI /143 /2020

VS VS ()

STATE OF ODISHA //

470 ABLAPL/0012068/2021 NIHAR RANJAN DAS SUSANTA KUMAR BARAL  / /0

VS VS ()

STATE OF ODISHA //

471 ABLAPL/0012069/2021 RASHMITA SAHOO DALIRANI BEHURAY JENAPUR /263 /2021

VS VS ()

STATE OF ODISHA //

472 ABLAPL/0012070/2021 SUBALA CHAND GAGAN BIHARI SINGH NEMALO /126 /2021

VS VS ()

STATE OF ODISHA //

473 ABLAPL/0012071/2021 MAMTA GUPTA PRADIPTA VARMA COLLIERY /62 /2021

VS VS ()

STATE OF ODISHA //

474 ABLAPL/0012072/2021 ALOK KUMAR SAHOO PRAFULLA KU BISWAL AUL /257 /2021

VS VS ()

STATE OF ODISHA //

475 ABLAPL/0012073/2021 SANJEEV GUPTA PRADIPTA VARMA COLLIERY /62 /2021

VS VS ()

STATE OF ODISHA //

476 ABLAPL/0012074/2021 BABULI BEHERA PRAKASH KUMAR PRATAP JENAPUR /258 /2021

VS VS ()
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STATE OF ODISHA //

477 ABLAPL/0012075/2021 PRAVAT DAS BIBHUTI BHUSAN PANDA KENDRAPARA SADAR /342 /2021

VS VS ()

STATE OF ODISHA //

478 ABLAPL/0012076/2021 TIMPA@SUVENDU KUMAR SAMAL AMIT KUMAR NATH DHENKANAL SADAR /237 /2021

VS VS ()

STATE OF ODISHA //

479 ABLAPL/0012077/2021 SUDAM CHARAN CHAND GAGAN BIHARI SINGH NEMALO /126 /2021

VS VS ()

STATE OF ODISHA //

480 ABLAPL/0012078/2021 KARTIKESWAR MARTHA LALITENDU MISHRA PURI SADAR /341 /2021

VS VS ()

STATE OF ODISHA //

481 ABLAPL/0012079/2021 RAMJAN KHAN AMIT PATTNAIK BELPARA /186 /2021

VS VS ()

STATE OF ODISHA //

482 ABLAPL/0012080/2021 SARAT KUMAR ROUT LALITENDU MISHRA JHIRPANI P.S. /76 /2021

VS VS ()

STATE OF ODISHA //

483 ABLAPL/0012081/2021 MALLA ARUNA KUMARI SITIKANT MISHRA EOW,BHUBANESWAR /12 /2019

VS VS ()

STATE OF ODISHA //

484 ABLAPL/0012082/2021 ANJALI BALIARSINGH AMLAN SHAKTI PAUL BEGUNIA P.S. /69 /2015

VS VS ()

STATE OF ODISHA //

485 ABLAPL/0012083/2021 BABULI @ UMAKANTA PATTANAIK HIMANSU BHUSAN SUTAR KANAS /17 /1991

VS VS ()

STATE OF ODISHA //

486 ABLAPL/0012084/2021 BICHITRA BEHERA SUJIT KUMAR DAS MAHILA P.S. BUXIBAZAR /94 /2021

VS VS ()

STATE OF ODISHA //

487 ABLAPL/0012085/2021 PRAKASH KUMAR NAYAK SUBASH MANSINGH LALBAG /229 /2021

VS VS ()

STATE OF ODISHA //
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488 ABLAPL/0012086/2021 DEEPAK JENA DIBYA JYOTI SAHOO PATKURA /421 /2021

VS VS ()

STATE OF ODISHA //

489 ABLAPL/0012087/2021 BRAJA MALIK@ BALURI MALIK DIBYAJYOTI SAHOO KENDRAPARA SADAR /357 /2021

VS VS ()

STATE OF ODISHA //

490 ABLAPL/0012088/2021 KABI DAS DEBASIS MISHRA KANAS /200 /2021

VS VS ()

STATE OF ODISHA //

491 ABLAPL/0012089/2021 RAMESH JENA@ SANA BABU DEBASIS MISHRA KEONJHAR TOWN /255 /2021

VS VS ()

STATE OF ODISHA //

492 ABLAPL/0012090/2021 MEGHA BEHERA SURENDRA KUMAR BISWAL PARJANG /341 /2021

VS VS ()

STATE OF ODISHA //

493 ABLAPL/0012091/2021 PRASANNA BANCHHOR BHARAT BHUSAN ROUTRAY BHEDEN /58 /2021

VS VS ()

STATE OF ODISHA //

494 ABLAPL/0012092/2021 AMULYA KUMAR DASH@ AMULYA DASH TUKUNA KUMAR MISHRA BHAWANIPATNA TOWN /322 /2021

VS VS ()

STATE OF ODISHA //

495 ABLAPL/0012093/2021 SARAT KUMAR ROUT LALITENDU MISHRA JHIRPANI P.S. /79 /2021

VS VS ()

STATE OF ODISHA //

496 ABLAPL/0012094/2021 RAKESH DASH LALITENDU MISHRA PURI SADAR /341 /2021

VS VS ()

STATE OF ODISHA //

497 ABLAPL/0012095/2021 SABITA SAGAR TUKUNA KUMAR MISHRA JHARIGAM /15 /2021

VS VS ()

STATE OF ODISHA //

498 ABLAPL/0012096/2021 BHANUMATI BARALA OMKAR DEVDAS PURI SADAR /117 /2021

VS VS ()

STATE OF ODISHA //

499 ABLAPL/0012097/2021 BHANUMATI BARAL OMKAR DEVDAS PURI SADAR /130 /2021
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VS VS ()

STATE OF ODISHA //

500 ABLAPL/0012098/2021 KUNI MALLICK OMKAR DEVDAS ABHAYACHANDPUR /82 /2021

VS VS ()

STATE OF ODISHA //

501 ABLAPL/0012099/2021 BINOD LUHA ANIRUDHA DAS TITILAGARH /307 /2021

VS VS ()

STATE OF ODISHA //

502 ABLAPL/0012100/2021 SRIKANTA JENA DEBASIS MISHRA RAMACHANDAPUR /135 /2021

VS VS ()

STATE OF ODISHA //

503 ABLAPL/0012101/2021 RAHASABIHARI SWAIN PRABHAT KUMAR PRAHARAJ TANGI /92 /2021

VS VS ()

STATE OF ODISHA //

504 WPC(OA)/0001657/1999 DEBI PRASAD PARIDA M/S NITYANANDA BEHURIA  / /

VS VS ()

STATE OF ODISHA //

505 WPC(OAC)/0000104/1999 JAGABANDHU PADHI ALEKHA CHANDRA MOHANTY  / /

VS VS ()

STATE OF ODISHA //

506 WPC(OAC)/0000127/1999 BRAJAMOHAN DAS BINAYA KUMAR MOHANTY  / /

VS VS ()

STATE OF ODISHA //

507 WPC(OAC)/0000181/1999 SHYAMSUNDAR SAHU BIMALENDU BIKASH ACHARYA  / /

VS VS ()

STATE OF ODISHA //

508 WPC(OAC)/0000188/1998 SACHIDANANDA JENA S.N.MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

509 WPC(OAC)/0000272/1999 HARIHAR MOHAPATRA M/S ASWINI KUMAR MISHRA  / /

VS VS ()

STATE OF ODISHA //

510 WPC(OAC)/0000273/1999 ASHOK KUMAR DAS M/S ASWINI KUMAR MISHRA  / /

VS VS ()
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STATE OF ODISHA //

511 WPC(OAC)/0000454/1999 RADHA KRUSHNA PRAMANIK M/S. MANOJ MISHRA  / /

VS VS ()

STATE OF ODISHA //

512 WPC(OAC)/0000456/1999 BIPIN BIHARI ROUT M/S. S.K.NAYAK  / /

VS VS ()

STATE OF ODISHA //

513 WPC(OAC)/0000457/1999 GODABARISH PAIKARAY M/S. RAS BIHARI MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

514 WPC(OAC)/0000460/1999 SUSHIL KUMAR SAHOO M/S. SHASHI BHUSAN JENA  / /

VS VS ()

STATE OF ODISHA //

515 WPC(OAC)/0000476/1999 SUDAM CHARAN KISHAN S.B JENA  / /

VS VS ()

STATE OF ODISHA //

516 WPC(OAC)/0000482/1999 PRAVATI BISWAL BIKRAM PRATAP DAS  / /

VS VS ()

STATE OF ODISHA //

517 WPC(OAC)/0000490/1999 ARAKSHIT NAYAK MARDARAJ MOHAN SENAPATY  / /

VS VS ()

STATE OF ODISHA //

518 WPC(OAC)/0000494/1999 PRAFULLA KUMAR RAIGURU MANOJ MISHRA  / /

VS VS ()

STATE OF ODISHA //

519 WPC(OAC)/0000515/1999 MADHUSUDAN CHATURVEDI K.K SWAIN  / /

VS VS ()

STATE OF ODISHA //

520 WPC(OAC)/0000534/1999 SUKADEV DHAL BANSIDHAR BAUG  / /

VS VS ()

STATE OF ODISHA //

521 WPC(OAC)/0000780/1999 PUSPANJALI  SAMANTRAY M/S SANJAY KUMAR NAYAK  / /

VS VS ()

STATE OF ODISHA //
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522 WPC(OAC)/0000803/2015 KARUNAKAR BEHERA BIRAJA PRASANNA SATAPATHY  / /

VS VS ()

STATE OF ODISHA //

523 WPC(OAC)/0000805/2015 GANGADHAR JENA BIRAJA PRASANNA SATAPATHY  / /

VS VS ()

STATE OF ODISHA //

524 WPC(OAC)/0000808/2015 MANGULU ARUKHA BIRAJA PRASANNA SATAPATHY  / /

VS VS ()

STATE OF ODISHA //

525 WPC(OAC)/0000822/1999 BISWARANJAN MALLICK M/S ASHOK KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

526 WPC(OAC)/0000828/1999 PRADEEP KUMAR NAIK M/S BISHNU PRASAD PRADHAN  / /

VS VS ()

STATE OF ORISSA //

527 WPC(OAC)/0000843/1999 BINOD CHANDRA MISHRA M/S JAYASANKAR MISHRA  / /

VS VS ()

STATE OF ODISHA //

528 WPC(OAC)/0000890/1999 ATANU PRADHAN M/S ULLAS CHANDRA MOHANTY  / /

VS VS ()

STATE OF ODISHA //

529 WPC(OAC)/0000901/1999 PRAMOD KUMAR LENKA M/S SHASHI BHUSAN JENA  / /

VS VS ()

STATE OF ODISHA //

530 WPC(OAC)/0001053/1999 BHANU CHARAN SENAPATI B.S.MISHRA  / /

VS VS ()

STATE OF ODISHA //

531 WPC(OAC)/0001067/1999 SHANTILATA NAYAK N.SARKAR  / /

VS VS ()

STATE OF ODISHA //

532 WPC(OAC)/0001187/2016 ANTARYAMI ROUT DEEPALI MAHAPATRA  / /

VS VS ()

STATE OF ODISHA //

533 WPC(OAC)/0001400/1999 NABAGHANA BEHERA AJIT KUMAR HOTA  / /
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VS VS ()

STATE OF ODISHA //

534 WPC(OAC)/0001429/1999 DEBARCHAN NAIK SANTANU KUMAR SARANGI  / /

VS VS ()

STATE OF ODISHA //

535 WPC(OAC)/0001674/1999 SURYA KUMAR PANDA M/S JAYANT KUMAR RATH  / /

VS VS ()

STATE OF ODISHA //

536 WPC(OAC)/0001681/1999 SURESH CHANDRA DASH M/S  K.K  KAR  / /

VS VS ()

STATE OF ODISHA //

537 WPC(OAC)/0001683/1999 SURYAMANI DASH M/S C.R MISRA  / /

VS VS ()

STATE OF ORISSA //

538 WPC(OAC)/0001690/1999 BIBHUTI BHUSAN HOTA M/S KISHORE CHANDRA SATAPATHY  / /

VS VS ()

COLLECTOR NUAPADA //

539 WPC(OAC)/0001701/1999 SAROJ KU DAS M/S BASANTA KUMAR MISHRA  / /

VS VS ()

STATE OF ORISSA //

540 WPC(OAC)/0001714/1999 UPENDRA KUMAR BISWAL M/S  ANUP KUMAR BOSE  / /

VS VS ()

STATE OF ORISSA //

541 WPC(OAC)/0001870/1999 CHITTARANJAN KHILLAR M/S USHA PADHI  / /

VS VS ()

STATE OF ODISHA //

542 WPC(OAC)/0001881/1999 SARAT KUMAR MOHANTY M/S JYOTI  PRAKASH NAYAK  / /

VS VS ()

STATE OF ODISHA //

543 WPC(OAC)/0001914/1999 HARAMATI NAIK M/S AJIT HOTA  / /

VS VS ()

STATE OF ODISHA //

544 WPC(OAC)/0001916/1999 TUSHARKANTI MOHANTY M/S DHARANIDHAR NAYAK  / /

VS VS ()
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STATE OF ODISHA //

545 WPC(OAC)/0001977/1999 SANJUKTA DAS M/S DHULIRAM PATTANAYAK  / /

VS VS ()

SECY,BOARD OF EXAMINERS,CUTTACK AND ESTABLISHMENT OFFICER //

546 WPC(OAC)/0001995/1999 DAMBURU BEHERA M/S D.K PATTNAIK  / /

VS VS ()

STATE OF ODISHA //

547 WPC(OAC)/0001996/1999 BIBEKANANDA MISHRA M/S BASUDEV PUJARI  / /

VS VS ()

STATE OF ODISHA //

548 WPC(OAC)/0002003/1999 MD. IMRAN KHAN M/S BISWAJIT MOHANTY  / /

VS VS ()

STATE OF ODISHA //

549 WPC(OAC)/0002008/1999 PRAFULLA CHANDRA PATRA M/S SAKTIDHAR DAS  / /

VS VS ()

STATE OF ODISHA //

550 WPC(OAC)/0002017/1999 BAURI BANDHU MOHANTA M/S GOPABANDHU DASH  / /

VS VS ()

STATE OF ODISHA //

551 WPC(OAC)/0002020/1999 SUBAS CHANDRA DAS M/S BANSHIDHAR SATPATHY  / /

VS VS ()

STATE OF ODISHA //

552 WPC(OAC)/0002224/2012 AJAYA KUMAR SAMAL BIRAJA PRASANNA DAS  / /

VS VS ()

STATE OF ODISHA //

553 WPC(OAC)/0002225/1999 BASTOSPATI BISWAL UMESH CHANDRA BEHURA  / /

VS VS ()

STATE OF ODISHA //

554 WPC(OAC)/0002228/1999 HEMALATA BHUIYAN D.K.PANI  / /

VS VS ()

STATE OF ODISHA //

555 WPC(OAC)/0002243/1999 RAJKISHORE MOHANTY J.K.MISHRA  / /

VS VS ()

STATE OF ODISHA //
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556 WPC(OAC)/0002247/1999 SUSANTA KUMAR BEHERA JAYASANKAR MISHRA  / /

VS VS ()

STATE OF ODISHA //

557 WPC(OAC)/0002253/1999 GOBINDA CHANDRA KAR K.K.KAR  / /

VS VS ()

STATE OF ODISHA //

558 WPC(OAC)/0002254/1999 GOPAL CHANDRA TRIPATHY U.K.LENKA  / /

VS VS ()

STATE OF ODISHA //

559 WPC(OAC)/0002258/1999 LINGARAJ BEHERA RAJANI CHANDRA MOHANTY  / /

VS VS ()

STATE OF ODISHA //

560 WPC(OAC)/0002272/1999 SHIKA SRIVASTAVA BHAVANI SHANKAR MISHRA  / /

VS VS ()

STATE OF ODISHA //

561 WPC(OAC)/0002389/1999 SUNIL KUMAR MOHAPATRA JAYANTA KUMAR RATH  / /

VS VS ()

STATE OF ODISHA //

562 WPC(OAC)/0002460/1998 BASANTA KUMAR PANI M/S. HIMANSU SEKHAR MOHANTY  / /

VS VS ()

STATE OF ODISHA //

563 WPC(OAC)/0002490/1999 KHETRAMANI PATEL KSHIROD CH. MISHRA  / /

VS VS ()

STATE OF ODISHA //

564 WPC(OAC)/0002627/1999 NIRANJAN PATI M/S DHULIRAM PATTANAYAK  / /

VS VS ()

STATE OF ODISHA //

565 WPC(OAC)/0002636/1999 UCHHABA  BHUL M/S  SISIR  KUMAR  PUROHIT  / /

VS VS ()

STATE OF ODISHA //

566 WPC(OAC)/0002637/1999 RAJENDRA BUDEK M/S  SISIR KUMAR PUROHIT  / /

VS VS ()

STATE OF ODISHA //

567 WPC(OAC)/0002775/1999 PABITRA MOHAN SAHU M/S  D.N.NAYAK  / /

Page 50/62



ORISSA HIGH COURT

FILING REPORT AS ON :15/09/2021

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT

VS VS ()

STATE OF ODISHA //

568 WPC(OAC)/0002862/1999 NIRAKAR KHILAR M/S SHARAT KUMAR DAS  / /

VS VS ()

STATE OF ODISHA //

569 WPC(OAC)/0002863/1999 SANTOSH KUMAR MALLIK M/S PANCHANAN SAHOO  / /

VS VS ()

STATE OF ODISHA //

570 WPC(OAC)/0002864/1999 SAROJ KANTA PRADHAN M/S A.S. NAIDU  / /

VS VS ()

STATE OF ODISHA //

571 WPC(OAC)/0002865/1999 SATYA NARAYAN PATNAIK M/S A.S. NAIDU  / /

VS VS ()

STATE OF ODISHA //

572 WPC(OAC)/0002866/1999 MAKARDHWAJ SAMAL M/S BIBHU PRASAD TRIPATHY  / /

VS VS ()

STATE OF ODISHA //

573 WPC(OAC)/0002867/1999 MURALIDHAR NAYAK M/S MANORANJAN PANDA  / /

VS VS ()

STATE OF ODISHA //

574 WPC(OAC)/0002875/1999 DILDAR ALI M/S PRASANTA KUMAR MOHANTY  / /

VS VS ()

STATE OF ODISHA //

575 WPC(OAC)/0002877/1999 TANKADHAR BISI M/S S.B. CHOUDHURY  / /

VS VS ()

STATE OF ODISHA //

576 WPC(OAC)/0002881/1999 TRILOCHAN DASH M/S A.S. NAIDU  / /

VS VS ()

STATE OF ODISHA //

577 WPC(OAC)/0002882/1999 PRAMOD KUMAR MOHAPATRA M/S A.S. NAIDU  / /

VS VS ()

STATE OF ODISHA //

578 WPC(OAC)/0002964/1999 BALAKRIHSNA PRAHARAJ M/S SASHI BHUSAN JENA  / /

VS VS ()
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STATE OF ODISHA //

579 WPC(OAC)/0002967/1999 SUPRAVA DAS M/S SHASHI BHUSAN JENA  / /

VS VS ()

STATE OF ODISHA //

580 WPC(OAC)/0003014/1999 DR. SUSAMA  MISRA M/S  T.K.MANDAL  / /

VS VS ()

STATE OF ODISHA //

581 WPC(OAC)/0003015/1999 ANASUYA ACHARYA M/S SUBIR PALIT  / /

VS VS ()

STATE OF ODISHA //

582 WPC(OAC)/0003018/1999 RAHAS DAS M/S ANANDA RAO  / /

VS VS ()

STATE OF ODISHA //

583 WPC(OAC)/0003022/1999 DHIRENDRA KUMAR SARANGI SACHIDANANDA SAHOO  / /

VS VS ()

STATE OF ODISHA //

584 WPC(OAC)/0003025/1999 SUNARAM KAR P.C.MISHRA  / /

VS VS ()

STATE OF ODISHA //

585 WPC(OAC)/0003053/1999 BHUBANESWAR SAHU M.R.MOHANTY  / /

VS VS ()

STATE OF ODISHA //

586 WPC(OAC)/0003076/1999 BRUNDABAN MOHAPATRA SOUBHAGYA S. DAS  / /

VS VS ()

STATE OF ODISHA //

587 WPC(OAC)/0003089/1999 GIRIDHARI MAJHI N.C.PANIGRAHI  / /

VS VS ()

STATE OF ODISHA //

588 WPC(OAC)/0003091/1999 RATIMANI BEHERA BIRAJA PRASANNA SATAPATHY  / /

VS VS ()

STATE OF ODISHA //

589 WPC(OAC)/0003101/1999 KAILASH MAHANANDA DIPTI KANTA TRIPATHY  / /

VS VS ()

STATE OF ODISHA //
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590 WPC(OAC)/0003102/1999 SANTOSINI DHUBAL DIPTI KANTA TRIPATHY  / /

VS VS ()

STATE OF ODISHA //

591 WPC(OAC)/0003132/1999 SANJIB KUMAR SAHOO M/S SHARAT KUMAR DAS  / /

VS VS ()

STATE OF ODISHA //

592 WPC(OAC)/0003133/1999 GOVINDA CHANDRA ROUT M/S D.K MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

593 WPC(OAC)/0003151/1999 KAILASH CHANDRA BEHERA M/S. PRASANNA KUMAR LENKA  / /

VS VS ()

STATE OF ODISHA //

594 WPC(OAC)/0003153/1999 DHANESWAR SWAIN M/S. D.R.PATTNAIK  / /

VS VS ()

STATE OF ODISHA //

595 WPC(OAC)/0003156/1999 JEETENDRANATH PATANAIK RAMAKANTA NAYAK  / /

VS VS ()

STATE OF ODISHA //

596 WPC(OAC)/0003157/1999 NIROD CHANDRA DAS D.R. NANDA  / /

VS VS ()

STATE OF ODISHA //

597 WPC(OAC)/0003163/1999 AMIYA RANJAN PATEL A.K. NANDA  / /

VS VS ()

STATE OF ODISHA //

598 WPC(OAC)/0003192/1999 NANDA KISHORE GARNAIK M/S K.K SWAIN  / /

VS VS ()

STATE OF ODISHA //

599 WPC(OAC)/0003213/1999 RAJANIKANT RATH M/S JAYANT KUMAR RATH  / /

VS VS ()

STATE OF ODISHA //

600 WPC(OAC)/0003219/1999 BRAJABANDHU PANDA M/S ASWINI KUMAR MISHRA  / /

VS VS ()

STATE OF ODISHA //

601 WPC(OAC)/0003220/1999 JUDHISTHIR SENAPATI M/S MANORANJAN MOHANTY  / /
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VS VS ()

STATE OF ODISHA //

602 WPC(OAC)/0003222/1999 PRASANTA KUMAR SWAIN M/S ASWINI KUMAR MISHRA  / /

VS VS ()

STATE OF ODISHA //

603 WPC(OAC)/0003234/1999 BIJAYA KUMAR NANADA M/S B.P MOHANTY  / /

VS VS ()

STATE OF ODISHA //

604 WPC(OAC)/0003235/1999 PRASANTA KUMAR PRADHAN M/S AMIYA KUMAR MOHANTY  / /

VS VS ()

STATE OF ODISHA //

605 WPC(OAC)/0003269/1999 SANJAYA KUMAR DEHURY PRAFULLA KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

606 WPC(OAC)/0003271/1999 KAPILESWAR RATH P.K NAYAK  / /

VS VS ()

STATE OF ODISHA //

607 WPC(OAC)/0003272/1999 GAGAN KUMAR MOHANTY P.K NAYAK  / /

VS VS ()

STATE OF ODISHA //

608 WPC(OAC)/0003283/1999 BASUDEV SETHI MANOJ KUMAR MOHANTY  / /

VS VS ()

STATE OF ODISHA //

609 WPC(OAC)/0003284/1999 HRUDANANDA SWAIN NITYANANDA BEHURIA  / /

VS VS ()

STATE OF ODISHA //

610 WPC(OAC)/0003285/1999 KOUSAR AHMAD KHAN NITYANANDA BEHURIA  / /

VS VS ()

STATE OF ODISHA //

611 WPC(OAC)/0003317/1999 SUSANTA KUAMAR PANDA DAYANANDA MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

612 WPC(OAC)/0003318/1999 NILAKANTHA MISHRA D.MOHAPATRA  / /

VS VS ()
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STATE OF ODISHA //

613 WPC(OAC)/0003321/1999 SUDARSAN MOHAPATRA DHULIRAM PATTNAIK  / /

VS VS ()

STATE OF ODISHA //

614 WPC(OAC)/0003323/1999 BIBHUTI BHUSAN PATTANAIK MOHITAR SINHA  / /

VS VS ()

STATE OF ODISHA //

615 WPC(OAC)/0003335/1999 SUKANTA KUMAR JENA KALI PRASANA MISHRA  / /

VS VS ()

STATE OF ODISHA //

616 WPC(OAC)/0003339/1999 TRINATH DAS PRAMATH PATNAIK  / /

VS VS ()

STATE OF ODISHA //

617 WPC(OAC)/0003352/1999 ABHAYA KUMAR ROUT M/S  MANORANJAN MOHANTY  / /

VS VS ()

STATE OF ODISHA //

618 WPC(OAC)/0003401/1999 BIRABAR NAIK M/S  AJIT  KUMAR CHOUDURY  / /

VS VS ()

STATE OF ODISHA //

619 WPC(OAC)/0003409/1999 PRASANTA KUMAR DAS M/S SIDHESWAR MALLIK  / /

VS VS ()

STATE OF ORISSA //

620 WPC(OAC)/0003420/1999 MAGUNI CHARAN BISWAL M/S  K.K  KAR  / /

VS VS ()

STATE OF ODISHA //

621 WPC(OAC)/0003423/1999 SUDERSHAN SAHOO M/S  GOPABANDHU DASH  / /

VS VS ()

STATE OF ODISHA //

622 WPC(OAC)/0003426/1999 BIPIN BEHARI RAY M/S A ANANDA RAO DORA  / /

VS VS ()

STATE OF ORISSA //

623 WPC(OAC)/0003443/1999 HIRAK KUMAR GHOSH MOHILOSH SINHA  / /

VS VS ()

STATE OF ODISHA //
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624 WPC(OAC)/0003454/1999 BASANTA KUMAR PARIDA M/S A.A. DAS  / /

VS VS ()

STATE OF ODISHA //

625 WPC(OAC)/0003465/1999 JAGABANDHU NAYAK M/S  SAMEER KUMAR DAS  / /

VS VS ()

STATE OF ODISHA //

626 WPC(OAC)/0003466/1999 RAGHUBIR KAR SAMEER KUMAR DAS  / /

VS VS ()

STATE OF ODISHA //

627 WPC(OAC)/0003467/1999 DEBENDRA PARHI SAMEER KUMAR DAS  / /

VS VS ()

STATE OF ODISHA //

628 WPC(OAC)/0003468/1999 JAYALAL HARPAL DIPTI KANTA TRIPATHY  / /

VS VS ()

STATE OF ODISHA //

629 WPC(OAC)/0003489/1999 NIMAI CHARAN BEHERA M/S DR. DINABANDHU MISHRA  / /

VS VS ()

STATE OF ODISHA //

630 WPC(OAC)/0003491/1999 SATISH KUMAR PATNAIK M/S DR. DINABANDHU MISHRA  / /

VS VS ()

STATE OF ODISHA //

631 WPC(OAC)/0003500/1999 DR.EMMA MARRY  EKKA BHAWANI PRASAD TRIPATHY  / /

VS VS ()

STATE OF ODISHA //

632 WPC(OAC)/0003508/1999 RAJESH KUMAR RATH MANOJ MISHRA  / /

VS VS ()

STATE OF ODISHA //

633 WPC(OAC)/0003519/1999 SHARFUDDIN ALI A.A DAS  / /

VS VS ()

STATE OF ODISHA //

634 WPC(OAC)/0003521/1999 HRUSIKESH PANDA C.R. MISRA  / /

VS VS ()

STATE OF ODISHA //

635 WPC(OAC)/0003524/1999 NALINI KUMARI SAHU SANTOSH KUMAR SWAIN  / /
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VS VS ()

STATE OF ODISHA //

636 WPC(OAC)/0003531/1999 SANJAYA KUMAR BISOYI MANOJ MISHRA  / /

VS VS ()

STATE OF ODISHA //

637 WPC(OAC)/0003539/1999 ARCHANA PATNAIK A. S. NAIDU  / /

VS VS ()

STATE OF ODISHA //

638 WPC(OAC)/0003643/2017 BELESWAR JUHAR SINGH S.DAS  / /

VS VS ()

STATE OF ODISHA //

639 CONTC(CP)/0000001/2021 ADITI MOHAPATRA P.K.CHAND  / /

VS VS ()

HEMANTA SHARMA,IAS //

640 CONTC(CP)/0000480/2000  / /

VS VS ()

//

641 CONTC(CPC)/0000002/2007 ANADA CHARAN BEHERA M/S  SUDERSHAN BEHERA  / /

VS VS ()

SURESH CH. PATTNAIK , SECRETARY , S AND M.E DEPTT.. //

642 CONTC(CPC)/0000008/2000 NIRANJAN MOHAPATRA M/S RAS BIHARI MOHAPATRA  / /

VS VS ()

P.C. MOHAPATRA PRINCIPAL //

643 CONTC(CPC)/0000010/2002 KESHABA NOHAPATRA M/S K.K. SWAIN  / /

VS VS ()

HRISHIKESH PANDA, SCHOOL AND MASS EDUCATION DEPARTMENT //

644 CONTC(CPC)/0000015/2001 TIKESWAR SAHOO M/S  J.K.MISHRA  / /

VS VS ()

SACHIDANANDA BEHERA,D.I. OF SCHOOLS RAIRKHOL //

645 CONTC(CPC)/0000019/2000 DEBENDRANATH NAYAK M/S ABHIRAM SWAIN  / /

VS VS ()

SATENDRA NARAYAN TRIPATHY,I.G OF REGISTRATION-CUM EXCISE COMMISSIONER //

646 CONTC(CPC)/0000024/2015 CHAITANYA CHARAN KAR M/S R.K. KAR  / /

VS VS ()
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SARAT CHANDRA NAYAK, SETTLEMENT OFFICER, MAJOR SETTLEMENT //

647 CONTC(CPC)/0000024/2000 SANATAN PANCHBIHAR M/S. SHASHI BHUSAN JENA  / /

VS VS ()

DR. ARUNA DEHURY //

648 CONTC(CPC)/0000045/2000 ASHOK KUMAR RATH M/S JAYANT KUMAR RATH  / /

VS VS ()

SAROJ KUMAR MOHANTY, DIRECTOR OF F.W. //

649 CONTC(CPC)/0000070/2000 PRADEEP KUMAR BEHERA M/S S.K DEY  / /

VS VS ()

SUDHANSU SEKHAR MISHRA,CHIEF SECY. G.A DEPTT. //

650 CONTC(CPC)/0000082/2000 DURGA PRASAD NATH M/S BIMALENDU BIKASH ACHARYA  / /

VS VS ()

BASHKAR CHANDRA MOHAPTRA,I.F.S. PRNICIPAL CHIEF CONSERVATOR OF FOREST //

651 CONTC(CPC)/0000091/2000 SARBESWAR MOHANTY M/S SATYABADI DAS  / /

VS VS ()

KULAMANI BISWAL, CHIEF ENGINEER RURAL WORKS //

652 CONTC(CPC)/0000126/2000 DHARANIDHAR JENA M/S. PRAFULLA KUMAR MOHAPATRA  / /

VS VS ()

JUGAL KISHORE MOHAPATRA, IAS //

653 CONTC(CPC)/0000131/2001 PRASANT KUMAR MOHANTY M/S RABINDRA NATH NAYAK  / /

VS VS ()

ASHOK TRIPATHY,SECRETARY,SCHOOL AND MASS EDUCATION DEPTT //

654 CONTC(CPC)/0000136/2001 KRUSHNA CHANDRA MAJHI M/S SATYABRATA ACHARYA  / /

VS VS ()

N.B. DAS, DUPERINTENDING ENGINEER, RURAL WORKS //

655 CONTC(CPC)/0000155/2000 SUPRAVA DAS M/S SHASHI BHUSAN JENA  / /

VS VS ()

MAHESWAR MEHER, O.E.S, INSPECTOR OF SCHOOL //

656 CONTC(CPC)/0000168/2000 KESHAB CHANDRA SAHOO M/S PRASANTA ROUTRAY  / /

VS VS ()

ASHOK KUMAR THIPATHY I.A.S SCHOOL AND MASS EDUCATIONE DEPARTMENT //

657 CONTC(CPC)/0000170/2001 TANKADHAR SINGH M/S S.B. MOHANTA  / /

VS VS ()

CHATURBHUJA SETHI //
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658 CONTC(CPC)/0000172/2000 MAMATA SAMAL M/S PRASANT ROUTRAY  / /

VS VS ()

R.N. PANI, I.A.S,  ELEMENTARY EDUCATION //

659 CONTC(CPC)/0000173/2000 SAROJ KUMAR SAHU M/S PRASANT ROUTRAY  / /

VS VS ()

R.N. PANI, I.A.S,  ELEMENTARY EDUCATION //

660 CONTC(CPC)/0000174/2000 JAYANTA KUMAR PRADHAN M/S PRASANT ROUTRAY  / /

VS VS ()

R.N. PANI, I.A.S, ELEMENTARY EDUCATION //

661 CONTC(CPC)/0000175/2000 RABIN CHANDRA PATEL M/S PRASANTA ROUTRAY  / /

VS VS ()

R.N. PANI I.A.S DIRECTOR ELEMENTARY EDUCATION //

662 CONTC(CPC)/0000175/2012 SUDHANSU SEKHAR PANDA JAYDEV SENGUPTA  / /

VS VS ()

ARATI AHUJA,COMM.-CUM-SECY.,DEPT. OF TEXTILE //

663 CONTC(CPC)/0000187/2000 SANATAN PRADHAN M/S PURNA KUMAR PADHI  / /

VS VS ()

B.K. PATNAIK, I.A.S, WATER RESOURCES DEPARTMENT //

664 CONTC(CPC)/0000205/2001 DEEPAK KUMAR PATEL M/S MILAN KANUNGO  / /

VS VS ()

SUDARSAN NAIK, DIRECTOR OF ELEMENTARY EDUCATION //

665 CONTC(CPC)/0000207/2000 SADHU CHARAN DEHURY LAXMAN PRADHAN  / /

VS VS ()

HRUSIKESH KANDI, DIST. INSPECTOR OF SCHOOL //

666 CONTC(CPC)/0000209/2000 ALEXI UTTHAN SINGH M/S SANJIB KUMAR MOHANTY  / /

VS VS ()

M.S PADHI,SECY. MASS AND ELEMENTARY EDN //

667 CONTC(CPC)/0000212/2005 GANESH CHANDRA DUTTA M/S SAMEER KUMAR DAS  / /

VS VS ()

SARAT KUMAR BISWAL,O.E.S.-I, INSPECTOR OF SCHOOL //

668 CONTC(CPC)/0000214/1999 CHANDALA BOITA M/S KALI PRASANNA MISHRA  / /

VS VS ()

KULAMANI ROUT,DIST. MAGISTRATE AND COLLECTOR ANGUL //

669 CONTC(CPC)/0000231/2000 PRASANTA KUMAR KANHAR MR. NAGEN KUMAR BARIK  / /
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VS VS ()

PRAKASH CHANDRA DAS, SETTLEMENT OFFICER, GANJAM WING //

670 CONTC(CPC)/0000236/2001 RAHAS DAS M/S ANANDA RAO  / /

VS VS ()

JAGATA OTRA PADA, SCHOOL AND MASS EDUCATION //

671 CONTC(CPC)/0000253/2000 HALADHAR BEHERA M/S SISIR KUMAR PUROHIT  / /

VS VS ()

RABI NARAYAN PANI , DIRECTOR ELEMENTARY EDUCATION ORISSA. //

672 CONTC(CPC)/0000254/2000 DILESWAR PRADHAN M/S   SISIR KUMAR PUROHIT  / /

VS VS ()

RABI NARAYAN PANI , DIRECTOR OF ELEMENTARY EDUCATION //

673 CONTC(CPC)/0000255/2000 GUNANIDHI SAHU M/S  SISIR KUMAR PUROHIT  / /

VS VS ()

RABI NARAYAN PANI , ADDL. SECRETARY FOOD SUPPLIES AND CONSUMER WELFARE DEPT. //

674 CONTC(CPC)/0000264/2000 MAHESWAR GARNAYAK M/S SISIR KUMAR PUROHIT  / /

VS VS ()

RABI NARAYAN PANI DIRECTOR,ELEMENTARY EDUCATION,ORISSA. //

675 CONTC(CPC)/0000281/1999 ACHYUTANANDA BISWAL M/S K.K SWAIN  / /

VS VS ()

ASHOK TRIPATHY,SECY SCHOOL AND MASS EDN DEPTT. //

676 CONTC(CPC)/0000293/2000 DURJA BEHERA M/S BISWAJIT MOHANTY  / /

VS VS ()

B.K PATTNAIK, PRINCIPAL SECRETARY WATER RESOURCES DEPT. //

677 CONTC(CPC)/0000297/2000 PARSURAM PANDA M/S  BISWAJIT MOHANTY  / /

VS VS ()

B.K PATTNAIK SECRETARY TO WATER RESOURCES DEPT.  DEPT. //

678 CONTC(CPC)/0000298/2000 NEELAKANTHA  SAHU M/S   BISWAJIT MOHANTY  / /

VS VS ()

B.K PATTNAIK , PRINCIPAL SECRETARY WATER RESOURCES DEPT. //

679 CONTC(CPC)/0000309/2018 SANTOSH KUMAR MISHRA DHULIRAM PATTANAYAK  / /

VS VS ()

DR. C.S. KUMAR, I.A.S., COMMISSINER CUM SECY REVENUE AND DISASTER MGT. //

680 CONTC(CPC)/0000312/1999 MANGILAL GIRI M/S B.S. TRIPATHY  / /

VS VS ()
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MANMATH MANDAL, DISTRICT INSPECTOR OF SCHOOL //

681 CONTC(CPC)/0000328/1999 ASWINI KUMAR JENA M/S R.N MOHANTY  / /

VS VS ()

PRADEEP KUMAR JENA,COLLECTOR CUTTACK //

682 CONTC(CPC)/0000343/2001 MANORANJAN DASH M/S B.S. TRIPATHY  / /

VS VS ()

NANDA NANDANA NANDA, SECY WORKS DEPTT. //

683 CONTC(CPC)/0000344/2001 NIRANJAN DASH M/S B.S. TRIPATHY  / /

VS VS ()

NANDA NANDAN NANDA, SECY, WORKS DEPTT. //

684 CONTC(CPC)/0000365/2000 BRAJARAJ SENAPATI M/S B.K. BASTIA  / /

VS VS ()

PRADIPTA KUMAR MOHAPATRA, I.A.S., DISTRICT MAGISTRATE, PURI //

685 CONTC(CPC)/0000398/2001 S. MOHAN RAO M/S C. ANANDA RAO  / /

VS VS ()

ASHOK KUMAR TRIPATHY,SECY.SCHOOL AND MASS EDN. //

686 CONTC(CPC)/0000414/2012 SIMANCHAL ACHARYA D.R.PATTANAIK  / /

VS VS ()

STATE OF ODISHA //

687 CONTC(CPC)/0000434/2000 ABHAYA KUMAR ROUT M/S  MANORANJAN  MOHANTY  / /

VS VS ()

ALEKH CH. SAHOO, DIRECTOR OF ELEMENTARY EDUCATION //

688 CONTC(CPC)/0000468/2000 LAXMIDHAR BEHURA M/S HIMANSUSEKHAR MOHANTY  / /

VS VS ()

MISS MINA GUPTA,I.A.S,SECRETARY,HEALTH AND FAMILY WELFARE DEPTT //

689 CONTC(CPC)/0000474/2000 GOVINDA CHANDRA PATRO M/S MANOJ MISHRA  / /

VS VS ()

ASHOK KUMAR TRIPATHY, SECY SCHOOL AND MASS EDU. DEPTT //

690 CONTC(CPC)/0000479/2000 NIRANJAN PRADHAN M/S S.K. PUROHIT  / /

VS VS ()

ALECH CH. SAHOO DIRECTOR, ELEMENTARY EDUCATION  ORISSA. //

691 CONTC(CPC)/0000480/2000 SARAT CH. PRADHAN M/S SISIR KUMAR PUROHIT  / /

VS VS ()

ALECH CH. SAHOO, DIRECTOR ELEMENTARY EDUCATION,ORISSA //
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692 RVWPET(RPC)/0000070/2000BHANU CHARAN SENAPATI B.S.MISHRA  / /

VS VS ()

STATE OF ODISHA //

693 RVWPET(RPC)/0000114/1999KASHINATH NAYAK M/S SANJIB MOHANTY  / /

VS VS ()

STATE OF ORISSA //
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1 50/2021 SHASHI KANTA PANDA-MP M/S RAMAKANTA SAHOO

CONTC(CP)/961/1997

2 60/2021 SANATAN PANCHBIHAR-MP M/S. SHASHI BHUSAN JENA

CONTC(CPC)/24/2000

3 79/2021 ANGUL SUKINDA RAILWAY LIMITED-MP SUSANTA KUMAR DASH

LAA/21/2021

4 95/2021 E.S.I.C.-MP AMARENDRA PRASAD RAY

CMAPL/231/2021

5 95/2021 GADADHAR DWIBEDI-MP M/S.S.MISRA

FA/228/2000

6 96/2021 E.S.I.C.-MP AMARENDRA PRASAD RAY

CMAPL/231/2021

7 96/2021 PARADEEP PHOSPHATES-MP M/S.GANESWAR RATH

FA/157/2002

8 97/2021 MANOJ KUMAR NAIK-MP AJIT KUMAR TRIPATHY

CMAPL/232/2021

9 97/2021 PARADEEP PHOSPHATES-MP M/S.GANESWAR RATH

FA/157/2002

10 98/2021 MANOJ KUMAR NAIK-MP AJIT KUMAR TRIPATHY

CMAPL/232/2021

11 98/2021 PARADEEP PHOSPHATES-MP M/S.GANESWAR RATH

FA/157/2002

12 99/2021 PARADEEP PHOSPHATES-MP M/S.GANESWAR RATH

FA/157/2002

13 100/2021 PARADEEP PHOSPHATES-MP M/S.GANESWAR RATH

FA/157/2002

14 101/2021 PARADEEP PHOSPHATES-MP M/S.GANESWAR RATH

FA/157/2002

15 102/2021 PARADEEP PHOSPHATES-MP M/S.GANESWAR RATH

FA/157/2002

16 103/2021 PARADEEP PHOSPHATES-MP M/S.GANESWAR RATH

FA/157/2002

17 104/2021 PARADEEP PHOSPHATES-MP M/S.GANESWAR RATH

FA/157/2002

18 105/2021 PARADEEP PHOSPHATES-MP M/S.GANESWAR RATH

FA/157/2002

19 106/2021 PARADEEP PHOSPHATES-MP M/S.GANESWAR RATH

FA/157/2002

20 107/2021 PARADEEP PHOSPHATES-MP M/S.GANESWAR RATH

FA/157/2002

21 108/2021 PARADEEP PHOSPHATES-MP M/S.GANESWAR RATH

FA/156/2002

22 109/2021 PARADEEP PHOSPHATES-MP M/S.GANESWAR RATH

FA/157/2002

23 110/2021 PARADEEP PHOSPHATES-MP M/S.GANESWAR RATH

FA/157/2002

24 111/2021 PARADEEP PHOSPHATES-MP M/S.GANESWAR RATH

FA/157/2002

25 112/2021 PARADEEP PHOSPHATES-MP M/S.GANESWAR RATH

FA/156/2002

26 113/2021 PARADEEP PHOSPHATES-MP M/S.GANESWAR RATH
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FA/156/2002

27 114/2021 PARADEEP PHOSPHATES-MP M/S.GANESWAR RATH

FA/157/2002

28 115/2021 PARADEEP PHOSPHATES-MP M/S.GANESWAR RATH

FA/157/2002

29 116/2021 PARADEEP PHOSPHATES-MP M/S.GANESWAR RATH

FA/157/2002

30 117/2021 PARADEEP PHOSPHATES-MP M/S.GANESWAR RATH

FA/157/2002

31 118/2021 PARADEEP PHOSPHATES-MP M/S.GANESWAR RATH

FA/157/2002

32 119/2021 PARADEEP PHOSPHATES-MP M/S.GANESWAR RATH

FA/156/2002

33 120/2021 PARADEEP PHOSPHATES-MP M/S.GANESWAR RATH

FA/157/2002

34 121/2021 PARADEEP PHOSPHATES-MP M/S.GANESWAR RATH

FA/156/2002

35 122/2021 PARADEEP PHOSPHATES-MP M/S.G.RATH

FA/155/2002

36 123/2021 PARADEEP PHOSPHATES-MP M/S.GANESWAR RATH

FA/156/2002

37 124/2021 PARADEEP PHOSPHATES-MP M/S.GANESWAR RATH

FA/157/2002

38 125/2021 PARADEEP PHOSPHATES-MP M/S.G.RATH

FA/155/2002

39 126/2021 PARADEEP PHOSPHATES-MP M/S.G.RATH

FA/155/2002

40 127/2021 PARADEEP PHOSPHATES-MP M/S.GANESWAR RATH

FA/157/2002

41 128/2021 PARADEEP PHOSPHATES-MP M/S.GANESWAR RATH

FA/156/2002

42 129/2021 PARADEEP PHOSPHATES-MP M/S.GANESWAR RATH

FA/157/2002

43 130/2021 PARADEEP PHOSPHATES-MP M/S.GANESWAR RATH

FA/156/2002

44 130/2021 NABAGHANA SETHI-MP AJIT CHANDR MOHAPATRA

RFA/116/2008

45 131/2021 PARADEEP PHOSPHATES-MP M/S.GANESWAR RATH

FA/156/2002

46 131/2021 NABAGHANA SETHI-MP AJIT CHANDRA MOHAPATRA

RFA/114/2008

47 132/2021 PARADEEP PHOSPHATES-MP M/S.GANESWAR RATH

FA/157/2002

48 132/2021 RAMESH CH.JENA-MP M/S.BIBEKANANDA BHUYAN

RFA/263/2010

49 133/2021 PARADEEP PHOSPHATES-MP M/S.GANESWAR RATH

FA/156/2002

50 134/2021 PARADEEP PHOSPHATES-MP M/S.GANESWAR RATH

FA/156/2002

51 135/2021 PARADEEP PHOSPHATES-MP M/S.GANESWAR RATH

FA/157/2002

52 136/2021 PARADEEP PHOSPHATES-MP M/S.GANESWAR RATH

FA/156/2002

53 137/2021 PARADEEP PHOSPHATES-MP M/S.GANESWAR RATH

FA/156/2002

54 138/2021 PARADEEP PHOSPHATES-MP M/S.GANESWAR RATH

FA/157/2002

55 138/2021 SRIHARI MAHANTA-MP TANMAY MISHRA

RPFAM/63/2021

56 139/2021 PARADEEP PHOSPHATES-MP M/S.GANESWAR RATH

FA/156/2002

57 139/2021 SOUMYA PRAKASH PARHI-MP M/S.BIBHU PR.MOHANTY

RPFAM/233/2018
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58 140/2021 PARADEEP PHOSPHATES-MP M/S.GANESWAR RATH

FA/156/2002

59 140/2021 PARADEEP PHOSPHATES-MP M/S.GANESWAR RATH

FA/157/2002

60 141/2021 PARADEEP PHOSPHATES-MP M/S.GANESWAR RATH

FA/156/2002

61 142/2021 PARADEEP PHOSPHATES-MP M/S.GANESWAR RATH

FA/156/2002

62 143/2021 PARADEEP PHOSPHATES-MP M/S.GANESWAR RATH

FA/156/2002

63 144/2021 PARADEEP PHOSPHATES-MP M/S.GANESWAR RATH

FA/157/2002

64 145/2021 PARADEEP PHOSPHATES-MP M/S.GANESWAR RATH

FA/157/2002

65 146/2021 PARADEEP PHOSPHATES-MP M/S.GANESWAR RATH

FA/157/2002

66 178/2021 SK.MOKIM-MP PRAFULLA KUMAR RATH

RVWPET/190/2010

67 179/2021 SK.MOKIM-MP M/S.PRAFULLA KU.RATH

RVWPET/190/2010

68 180/2021 SK.MAULA BOX-MP M/S.PRAFULLA KU.RATH

RVWPET/191/2010

69 202/2021 SWETANG PATTNAIK-MP DEEPAK KUMAR MOHAPATRA

CRLMP/1629/2021

70 204/2021 NALINI SRINIVASA PENUMALLA-MP DURGA CHARAN MOHANTY

CRLMP/1631/2021

71 205/2021 NALINI SRINIVASA PENUMALLA-MP DURGA CHARAN MOHANTY

CRLMP/1631/2021

72 206/2021 NALINI SRINIVASA PENUMALLA-MP DURGA CHARAN MOHANTY

CRLMP/1631/2021

73 344/2021 STATE OF ODISHA-MP PUSHPSRAJ BHARADWAJ(ADDL. STANDING COUNSEL)

FAO/188/2021

74 345/2021 STATE OF ODISHA-MP PUSHPSRAJ BHARADWAJ(ADDL. STANDING COUNSEL)

FAO/188/2021

75 346/2021 STATE OF ODISHA-MP PUSHPSRAJ BHARADWAJ(ADDL. STANDING COUNSEL)

FAO/188/2021

76 465/2021 DUSMANTA KU.BISOI-MP M/S.KISHORE KU.JENA

RSA/604/2014

77 466/2021 SAROJINI SAHOO-MP PRASANNA KUMAR RATH

RSA/98/2021

78 467/2021 SAROJINI SAHOO-MP PRASANNA KUMAR RATH

RSA/98/2021

79 469/2021 RAM CHANDRA TUDU-MP SARADA PRASAD DASH

CMP/485/2021

80 470/2021 SABITRI PANDA-MP SATRUGHNA DASH (A)

CMP/487/2021

81 471/2021 SABITRI PANDA-MP SATRUGHNA DASH (A)

CMP/488/2021

82 472/2021 LAXMI DEBI @ LAXMI DEBATA-MP KEDARNATH PARIDA

CMP/489/2021

83 473/2021 BHARAT@BHARAT PAIKARAY-MP M/S.A.P.BOSE

CMP/1532/2018

84 474/2021 MAMATA MOHANTY-MP DIPALI MOHAPATRA

CMP/491/2021

85 499/2021 KHIROD KUMAR SAHU-MP AMIT KUMAR NATH

CRLREV/304/2021

86 500/2021 SUSHANT PRADHAN@ SUSANTA PRADHAN-MP ADITI HOTA

CRLREV/343/2021

87 501/2021 SUSHANT PRADHAN@ SUSANTA PRADHAN-MP ADITI HOTA

CRLREV/343/2021

88 650/2021 SANJUKTA DAS-MP M/S DHULIRAM PATTANAYAK

WPC(OAC)/1977/1999

89 652/2021 HIRAK KUMAR GHOSH-MP MOHILOSH SINHA
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WPC(OAC)/3443/1999

90 653/2021 RANJAN KUMAR MOHARANA-MP PRASANA KUMAR BHUYAN

WPC(OAC)/97/1999

91 654/2021 RAJKISHORE BEHERA-MP MANOJ KUMAR KHUNTIA

WPC(OAC)/3128/2018

92 655/2021 CHITARANJAN SRICHANDAN-MP MANOJ KUMAR KHUNTIA

WPC(OAC)/3136/2018

93 657/2021 BASTOSPATI BISWAL-MP UMESH CHANDRA BEHURA

WPC(OAC)/2225/1999

94 658/2021 BASTOSPATI BISWAL-MP UMESH CHANDRA BEHURA

WPC(OAC)/2225/1999

95 661/2021 SUSHIL KUMAR SAHOO-MP M/S. SHASHI BHUSAN JENA

WPC(OAC)/460/1999

96 662/2021 ASHOK KUMAR DAS-MP M/S ASWINI KUMAR MISHRA

WPC(OAC)/273/1999

97 663/2021 ASHOK KUMAR DAS-MP M/S ASWINI KUMAR MISHRA

WPC(OAC)/273/1999

98 664/2021 NIRANJAN PATI-MP M/S DHULIRAM PATTANAYAK

WPC(OAC)/2627/1999

99 665/2021 ASHOK KUMAR DAS-MP M/S ASWINI KUMAR MISHRA

WPC(OAC)/273/1999

100 666/2021 ASHOK KUMAR DAS-MP M/S ASWINI KUMAR MISHRA

WPC(OAC)/273/1999

101 668/2021 ASHOK KUMAR DAS-MP M/S ASWINI KUMAR MISHRA

WPC(OAC)/273/1999

102 669/2021 NIRANJAN PATI-MP M/S DHULIRAM PATTANAYAK

WPC(OAC)/2627/1999

103 670/2021 BHUBANESWAR SAHU-MP M.R.MOHANTY

WPC(OAC)/3053/1999

104 672/2021 BASANTA KUMAR PANI-MP M/S. HIMANSU SEKHAR MOHANTY

WPC(OAC)/2460/1998

105 673/2021 KAPILESWAR RATH-MP P.K NAYAK

WPC(OAC)/3271/1999

106 674/2021 JAGABANDHU PADHI-MP ALEKHA CHANDRA MOHANTY

WPC(OAC)/104/1999

107 675/2021 MAGUNI CHARAN BISWAL-MP M/S  K.K  KAR

WPC(OAC)/3420/1999

108 676/2021 HARIHAR MOHAPATRA-MP M/S ASWINI KUMAR MISHRA

WPC(OAC)/272/1999

109 677/2021 PRASANTA KUMAR DAS-MP M/S SIDHESWAR MALLIK

WPC(OAC)/3409/1999

110 679/2021 HARIHAR MOHAPATRA-MP M/S ASWINI KUMAR MISHRA

WPC(OAC)/272/1999

111 680/2021 HARIHAR MOHAPATRA-MP M/S ASWINI KUMAR MISHRA

WPC(OAC)/272/1999

112 681/2021 UCHHABA  BHUL-MP M/S  SISIR  KUMAR  PUROHIT

WPC(OAC)/2636/1999

113 683/2021 DHANESWAR SWAIN-MP M/S. D.R.PATTNAIK

WPC(OAC)/3153/1999

114 685/2021 BRAJAMOHAN DAS-MP BINAYA KUMAR MOHANTY

WPC(OAC)/127/1999

115 686/2021 AJAYA KUMAR SAMAL-MP BIRAJA PRASANNA DAS

WPC(OAC)/2224/2012

116 687/2021 SUDAM CHARAN KISHAN-MP S.B JENA

WPC(OAC)/476/1999

117 688/2021 ANASUYA ACHARYA-MP M/S SUBIR PALIT

WPC(OAC)/3015/1999

118 689/2021 ABHAYA KUMAR ROUT-MP M/S  MANORANJAN MOHANTY

WPC(OAC)/3352/1999

119 690/2021 SHYAMSUNDAR SAHU-MP BIMALENDU BIKASH ACHARYA

WPC(OAC)/181/1999

120 692/2021 RAJENDRA BUDEK-MP M/S  SISIR KUMAR PUROHIT

WPC(OAC)/2637/1999
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121 693/2021 PUSPANJALI  SAMANTRAY-MP M/S SANJAY KUMAR NAYAK

WPC(OAC)/780/1999

122 696/2021 SUNIL KUMAR MOHAPATRA-MP JAYANTA KUMAR RATH

WPC(OAC)/2389/1999

123 752/2021 M/S. ORIENTAL INSURANCE COMPANY LIMITED-MP ADAM ALI KHAN

MACA/253/2021

124 753/2021 DIVISIONAL MANAGER, SRIRAM G.I.CO.LTD.-MP M/S.ADAM ALI KHAN

MACA/539/2019

125 754/2021 GOPAL KISHAN-MP B.N.SAMANTARAY

MACA/325/2021

126 755/2021 GOPAL KISHAN-MP B.N.SAMANTARAY

MACA/325/2021

127 881/2021 BISWAJIT SAHOO-MP MANOJ KUMAR PANDA

CRLA/482/2021

128 882/2021 BISWAJIT SAHOO-MP MANOJ KUMAR PANDA

CRLA/482/2021

129 883/2021 BRUNDABAN KANDHAPANI-MP M/S.DIGAMBARA SETHI

CRLA/365/2015

130 982/2021 TAPAN KUMAR PADHIARY-MP ADHIRAJ MOHANTY

BLAPL/4728/2021

131 984/2021 KARIMI CHAITANYA-MP S.S.RAY (2)

BLAPL/505/2021

132 985/2021 NAREN SARKAR-MP JUGALA KISHORE PANDA

BLAPL/7112/2020

133 987/2021 MAGIDI MAJHI @ MEDENGA-MP SANTOSH KUMAR DASH

BLAPL/6177/2021

134 989/2021 SUDARSAN PANIGRAHY-MP M/S.R.N.BISWAL

BLAPL/9094/2020

135 1069/2021 NIRMAL CHANDRA RAY-MP TANMAY MISHRA

ABLAPL/9922/2021

136 1252/2021 PRADEEP KUMAR PALO-MP M/S.BIRAJA PRASANNA DAS

CRLMC/2628/2012

137 1253/2021 ANITA PARIDA-MP BIJAYA KUMAR SAHOO

CRLMC/1619/2021

138 1254/2021 NISHAMANI PATTNAIK@KHIR-MP M/S.P.K.DAS

CRLMC/1858/2016

139 1255/2021 SURESH KUMAR NAYAK-MP PARTHA SARATHI NAYAK

CRLMC/1622/2021

140 1256/2021 SAHUR KHAN @ SK. SHAUR KHAN-MP PRADIPTA VERMA

CRLMC/1407/2021

141 1257/2021 NIRMAL CHANDRA PRADHAN-MP AMARENDRA DAS

CRLMC/1624/2021

142 1258/2021 PRAVAT KUMAR NANDA-MP SOUMYA MISHRA

CRLMC/960/2021

143 1259/2021 BASANTI PRADHAN-MP AMARENDRA DAS

CRLMC/1625/2021

144 1260/2021 SIBA PRASAD MIRDHA @ SHIBAPARSADA MIRDHA-MP BIKRAM PRATAP DAS

CRLMC/1626/2021

145 1261/2021 GURIE DEO @ GUDDU @ MADU-MP H.N.MOHAPATRA

CRLMC/1627/2021

146 1262/2021 VINOD KUMAR-MP DEVASHIS PANDA

CRLMC/1628/2021

147 1263/2021 VINOD KUMAR-MP DEVASHIS PANDA

CRLMC/1630/2021

148 1264/2021 RABINDRANATH SAHOO-MP DIPTI RANJAN BHOKTA

CRLMC/1633/2021

149 1755/2021 SABITA BEHERA-MP SRINIBASH SAAPATHY

WA/720/2021

150 1756/2021 MANAGEMENT IN CHARGE CUM-DY. REGISTRAR COOPERATIVE SOCIETIES-MPPRABIR KUMAR RAY

WA/721/2021

151 1757/2021 STATE OF ODISHA-MP MANOJ KUMAR KHATUA, A.G.A.

WA/723/2021

152 1758/2021 STATE OF ODISHA-MP MANOJ KUMAR KHATUA, A.G.A.
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WA/723/2021

153 13202/2021 BABITA PRADHAN-MP BIJAYA KUMAR BEHERA

WP(C)/28394/2021

154 13203/2021 BHOJRAJ SINGH-MP PRASANTA KU SATAPATHY

WP(C)/28553/2021

155 13204/2021 SWARANA MARNDI-MP ANJAN KUMAR BISWAL

WP(C)/28554/2021

156 13206/2021 M/S AROON FOOD SERVICES PVT. LTD.-MP LINGARAJ SARANGI

WP(C)/22369/2021

157 13207/2021 M/S AROON FOOD SERVICES PVT. LTD.-MP LINGARAJ SARANGI

WP(C)/22369/2021

158 13208/2021 M/S.RAM KUMAR AGRAWAL ENGINEERS PVT LTD-MP PRABODHA CH. NAYAK

WP(C)/14053/2020

159 13209/2021 SASTHI RANI MANDAL-MP SANKAR PRASAD PANI

WP(C)/21411/2020

160 13210/2021 PRAVATI NAYAK-MP BIJAYA KUMAR BEHERA 1

WP(C)/28568/2021

161 13211/2021 MAJHI MUNDA-MP PRAFULLA KUMAR RATH

WP(C)/4979/2019

162 13212/2021 MAJHI MUNDA-MP M/S.PRAFULLA KUMAR RATH

WP(C)/4979/2019

163 13213/2021 MANI MUNDA-MP M/S.PRAFULLA KUMAR RATH

WP(C)/8803/2019

164 13214/2021 CHANDAMANI MUNDA-MP M/S.PRAFULLA KUMAR RATH

WP(C)/4974/2019

165 13215/2021 MOHAMMAD GAFFAR KHAN-MP M/S.S.S.RAO

WP(C)/18009/2012

166 13216/2021 DR.BISWANATH SAHOO-MP SANJAY RATH

WP(C)/28583/2021

167 13217/2021 MD.NAYEEM-MP SUBIR PALIT

WP(C)/26284/2021

168 13218/2021 DIPTI BISWAL-MP BIKRAM CHANDRA GHADEI

WP(C)/28588/2021

169 13219/2021 ASHOK KUMAR SAHOO-MP UMA CHARAN MISHRA

WP(C)/28589/2021

170 13220/2021 TRILOCHAN SAHOO-MP UMA CHARAN MISHRA

WP(C)/28591/2021

171 13221/2021 DURGA PRASAD PANIGRAHI-MP ABHIRAM SWAIN

WP(C)/28590/2021

172 13222/2021 RIDA INFRA PVT. LTD.-MP DEEPALI MAHAPATRA

WP(C)/22239/2021

173 13223/2021 DR. REIKHONGUL RANGLA-MP TANMAY MISHRA

WP(C)/19249/2021

174 13224/2021 BISWA RANJAN SAHOO-MP UMA CHARAN MISHRA

WP(C)/28592/2021

175 13225/2021 SHASHI KANTA NAYAK-MP UMACHARAN MISHRA

WP(C)/28593/2021

176 13226/2021 M/S SDS LOGISTICS PVT. LTD.-MP NILAYA KANTA ROUT

WP(C)/28599/2021

177 13228/2021 M/S INFINITY VENTURES-MP JAYADEEP PAL

WP(C)/28607/2021

178 13230/2021 AATHARVA VYAPAR PVT. LTD.-MP JAYADEEP PAL

WP(C)/28609/2021

179 13231/2021 PALLISRI BEHERA-MP GOPAL KRUSHNA MOHANTY

WP(C)/24008/2021

180 13232/2021 PALLISRI BEHERA-MP PITAMBAR ACHARYA

WP(C)/24008/2021

181 13233/2021 KIRUTHIKA PRAVAKARAN-MP RAJIV KUMAR MAHANTA,MR. GAUTAM MUKHERJI

WP(C)/14398/2021

182 13234/2021 URBASHI MOHANTA-MP SUBRATA PANDA

WP(C)/28610/2021

183 13235/2021 DIBYAJYOTI DAS-MP SAMEER KUMAR DAS

WP(C)/28613/2021
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184 13236/2021 AJAYA KUMAR MOHAPATRA-MP SAMEER KUMAR DAS

WP(C)/28615/2021

185 13237/2021 HEMANTA KUMAR DAS-MP KRISHNA CHANDRA SAHU

WP(C)/28620/2021

186 13238/2021 BANAMALI NAIK-MP KRISHNA CHANDRA SAHU

WP(C)/28622/2021

187 13239/2021 DHARITRI MAHANTA-MP KRISHNA CHANDRA SAHU

WP(C)/28624/2021

188 13240/2021 KSHETRABASI NAYAK-MP MANOJ KUMAR MOHANTY

WP(C)/28626/2021

189 13241/2021 SANJAY KUMAR MAHANTA-MP KRISHNA CHANDRA SAHU

WP(C)/28628/2021

190 13242/2021 RUDRA NARAYAN MOHANTY-MP BHABANI SANKAR TRIPATHY

WP(C)/28629/2021

191 13243/2021 AJIT KUMAR PRADHAN-MP SATYAJIT MOHAPATRA

WP(C)/28630/2021

192 13244/2021 SAVITA JAIN-MP B.PANDA

WP(C)/28631/2021

193 13246/2021 YOGESH KUMAR JAIN-MP B.PANDA

WP(C)/28633/2021

194 13247/2021 M/S.BHABANI@BHAVANI SECURITY AGENCY-MP SOUMYA MISHRA

WP(C)/28634/2021

195 13248/2021 MOHANLAL JAIN-MP B.PANDA

WP(C)/28635/2021

196 13249/2021 KHIRODBALA BEHERA-MP BIPIN KUMAR CHOUDHURY

WP(C)/28636/2021

197 13250/2021 BHARAT KISHORE PANDA-MP BIBHUTI BHUSAN MISHRA

WP(C)/11303/2020

198 13251/2021 NABAGHAN NAIK-MP KRUPASINDHU SAHOO

WP(C)/28637/2021

199 13252/2021 M/S.ACTION ISPAT and-MP M/S.G.N.MISHRA

WP(C)/22431/2014

200 13253/2021 M/S BHUSHAN POWER andS-MP M/S.SATYAJIT MOHANTY

WP(C)/22523/2014

201 13255/2021 SURESH KUMAR SHARMA-MP PABITRA KUMAR NAYAK

WP(C)/28641/2021

202 13256/2021 SARAT KUMAR DASH-MP SAROJ KUMAR PADHI

WP(C)/16825/2020

203 13257/2021 M/S BUDHRAJA MINING AND CONSTRUCTION LTD.-MP AVIJIT PAL

WP(C)/28644/2021

204 13258/2021 BHASKAR CHANDRA BEHERA-MP GOPAL KRISHNA BEHERA

WP(C)/28649/2021

205 13259/2021 M/S.SMC POWER GENERA-MP M/S.ADITYA N.DAS

WP(C)/23373/2014

206 13260/2021 M/S.SESA STERLITE EN-MP M/S.SARADA P.SARANGI

WP(C)/24658/2014

207 13261/2021 HINDALCO INDUSTRIES LIMITED-MP KOUSIK ANANDA GURU

WP(C)/27202/2020

208 13266/2021 SURESH CHANDRA DAS-MP BIGYAN KUMAR SHARMA

WP(C)/10806/2020

209 13267/2021 ARAKHITA SAHU-MP CHITTARANJAN PATTNAIK

WP(C)/28680/2021

210 13268/2021 PRANATI LATA JENA-MP ARJUNA CHARAN BEHERA

WP(C)/28682/2021

211 13269/2021 PADMALAYA JHARA-MP BISWAJIT JENA

WP(C)/28685/2021

212 13270/2021 JHASKETAN BEHERA-MP AMULYA RATNA PANDA

WP(C)/20489/2020

213 13271/2021 SRIMAN ARIPT MOHANTY-MP RUDRA PRASAD KAR

WP(C)/28231/2021

214 13272/2021 BINAPANI MOHANTY-MP SUSANTA KUMAR JETHY

WP(C)/28694/2021

215 13273/2021 PRANAB PRAKASH MISHRA-MP MANMAYA KUMAR DASH
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WP(C)/28696/2021

216 13276/2021 M/S.RAGHUNATH CONSTRUCTION-MP TUSAR KUMAR MISHRA

WP(C)/28699/2021

217 13277/2021 M/S SHREE JAGANNATHA HOSPITAL-MP NISHIKANT MISHRA

WP(C)/28703/2021

218 13278/2021 M/S EVEREST HOMOEO LABORATORY-MP SOMANATH MISHRA

WP(C)/28704/2021

219 13279/2021 SUSMITA SAHU-MP RAMESH KUMAR SAHU

WP(C)/28705/2021

220 13280/2021 UNION OF INDIA-MP CHANDRAKANTA PRADHAN(CGC,OHC)

WP(C)/28712/2021

221 13281/2021 SWARNALATA KHILAR-MP RADHARAMAN DAS NAYAK

WP(C)/28714/2021

222 203/2021 MANJIT KAUR SALUJA-MP

CRLMP/163/2021

223 322/2021 AMRITA SAHA-MP

TRP(C)/78/2019

224 369/2021 MANJU MOHAPATRA-MP

CONTC/5007/2021

225 370/2021 NIRANJAN SAHOO-MP

CONTC/4744/2021

226 651/2021 RABINDRANATH SAMAL-MP

WPC(OAC)/1185/1997

227 656/2021 GAYATRI SATAPATHY-MP

WPC(OAC)/338/1999

228 659/2021 MADHUSUDAN KHORA-MP

WPC(OAC)/3392/1999

229 660/2021 LAXMIDHAR BEHURA-MP

WPC(OAC)/3596/1999

230 667/2021 RAMA KHILLA-MP

WPC(OAC)/3393/1999

231 671/2021 MAYADHARA SAHOO-MP

WPC(OAC)/3413/1999

232 678/2021 CHATURBHUJA PRADHAN-MP

WPC(OAC)/681/1997

233 682/2021 CHAITANYA CHARAN KAR-MP

WPC(OAC)/3368/1999

234 684/2021 SUSAMA KUMARI BHATACHARYA-MP

WPC(OAC)/2876/1999

235 691/2021 BINAT KUMAR ROUL-MP

WPC(OAC)/3198/1999

236 694/2021 CHOUDHURY BIRANARAYAN DASH-MP

WPC(OAC)/2878/1999

237 695/2021 KRUSHNA CHANDRA BOITAI-MP

WPC(OAC)/3260/1999

238 983/2021 GUPTESWAR PATNAIK-MP

BLAPL/5751/2021

239 986/2021 GHASIRAM RAUT-MP

BLAPL/4531/2021

240 988/2021 SRIKANTA KUMAR SAHOO-MP ARUN KUMAR BUDHIA

BLAPL/2596/2019

241 990/2021 SAUMYAKANTA NAYAK-MP

BLAPL/3283/2021

242 1068/2021 SOURAV NAYAK @ SOURAV RANJAN NAYAK-MP

ABLAPL/6445/2021

243 1070/2021 BIKRAM KESHARI CHOUDHURY-MP

ABLAPL/14129/2020

244 13205/2021 MANOJ KUMAR PADHAN-MP

WP(C)/26728/2021

245 13227/2021 KUNI PATRA-MP

WP(C)/20039/2020

246 13229/2021 DR.JYOTISH KUMAR KHILAR-MP

WP(C)/26641/2021
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247 13245/2021 BIKRAMA KESHARI DEY-MP SAMIR KUMAR MISHRA

WP(C)/8339/2018

248 13254/2021 PRIYADARSHINI JENA-MP

WP(C)/26747/2021

249 13262/2021 NATABAR ROUT-MP

WP(C)/27301/2021

250 13263/2021 NABAGHANA ROUT @ NABAKISHORE ROUT-MP

WP(C)/27771/2021

251 13264/2021 BICHITRA ROUT-MP

WP(C)/27772/2021

252 13265/2021 CHITTARANJAN ROUT-MP

WP(C)/27773/2021

253 13274/2021 GHASI HANTAL-MP

WP(C)/12998/2021

254 13275/2021 BANASHREE ROUT-MP

WP(C)/26677/2021
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